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(b) Dates of in'cidents

Places of incidents

23.08.2008. 1 1 .9.08 to 14.9.08.

Brahmanigaon, Raikia, Phiringia
Balliguda .
G. Udayaigiri. Tumudibarldh.
Ktlrtamgarb, Tikabali Daringbari, K.
Nt/agarn.... Phulbani Cuttack
Bhubaneswar. Bhanjangar.and Qther .
adjacent villages of Distfict Kandhamal
and Gajapati ' ' '

1 8 . 9 .2008

* .. .

*4..e (d) Date of complainl receivet in
N H RC

Date tpf Commissiohis direction
for spot Investigation

(f) Date c)r l'eceipt zf file in tl-ie Inv. Div:

(g) Prclposed dates oû invesrigalloc
'jJ(h) Places to be visitedk DisLrict Kandhallqat :6rahmanigaon. Raikàa. Phiricgia Balliguda. G. Udayaigiri.

Ttrhtldfbandh. Kurtamgarh, Tikabali. Dacingbari, K. Nuagam.. Phulbani,
' Distfict Khurda : Bhubaneswar.

Qistrict Cuttack': Ctlttack.
Distgict Koraput : Jeypore, Borigumma and Koraput.
District Sambalpur J Sarnbalpur.
District Sunclergarhl Siramitrapur
and other affectet areas in Orissa.

16.9.200:
2

.54

17 9 2oo8 '

23 9.2008 lch 3. 1 0.2008

.3

.1

. 
Name of the lOs Shrj. Viukesh Singh . jSP-I I

K H . C: R a o , E) y . S . F' '
Ravi Singh. lnspr.
D N Rath . I n s pr.

Wh

Name and address of the
compfainant

Rev. Dr. Babu Joseph, SVD & otheqo s
Spokes Person ' '
Catholic Bishops' Conference of lndia
CBCt. Cenlre. .
1 . Aàlrk Piace. Near Gole Dakkhana.
Nep/ Delbi-l ' .. ..sr',
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GIST OF COMPLAINT

Catholic Bishops' Conference of lndia submitted a petilion 10 seek .
protection from violence at 1he hands chf fundamentalists. The attacks on
Christians s' tarted with the murder Of Vishwa Hindu Parishad Ieader Swûrp.û
Laxmanananda Sarasviati on August 23, 2008 in Kandhamàl District of Orissa.
Some organizations pointed the accusing finger' at the Christian cbmmunity in
drissa for the murder of Swami taxmanananda Saraswaài aind tperearter the
Christian community was targeted. The petitioners submitted thal even ihough ' .,.xz
the Government has been assuging aI1 protection to the Christians. the 'D .
fgnclamentalists are moving about with lethal weapons threatening the Christians.
They indtllge in destructive activilies even in tl3e presence of police. They are
forcing the Christians to feave their llomes arld to take refuge iin the forest and
even to leave the State. As a conseqtlence. lhere are forty to fifty thousand

refugees in the State Of Orissa.

DIRECTION OF THE COMMISSION

l

q .J' '

7 D

M
t

T

. .41

:As per the proceedlngs dated

''Catholic ' Bishops ' Conçerence of Indla has submitted a
petition lo seek proteztion rcorn vinlenze at the hano's ol
fundamentalists. The attacks on Christlans sla/-lstj wllh the murder
of VISHWA H/NDU PARISPIAD Ieader Skvamf I-axmanananda
Saraswal/ c)n 'qugwsl 2.3, 2008 /r1 Knndharnal DpYlrfcl of Ocfssa.
Sorre Organiz' a//or?s pothted ?/?e accusing fjnger at the Chn'sllàn
colnp?t/ri/ly in Or?'ss8 ror' (he .'7qtlrlt?r Or lhe Skvarp/ L-axmanananda
Saraskval/ enzl thereafter the Christians ccl/nfeinflnlfy kvas targeled.
7/?e patitià'ners swtlrnlt (tlet' ekrerl though l/7e Government fta'.ç been
kassst/fïfN &ll occllecf/c'rl fo thu C)?nSl?8r1.S the It-l/nc/errlenla//s'rs are
é'nal/jr?g sboul q'/*1/1 Ie(h&l weapcrls threntelîing r/le Christiarts. F/pey
indulge /p? destnlctive' acl/wl/'es even //1 the presence ote polfce. They

' are forcing //18 Christians ?0 laal/e lhet'r holrles aot:J 20 lake ret'uge Z
ttbe forest a/7(2 eïzefl lq leabre l/ie Sfala /t: a colbseqtêence there are
f:l r?;/ 1() fiftqf f/l () tlt; é, 11 (/ 1'6, ftltp t? t? é; Iil l?1 67 17 rdl li? () f LLïrI':q é; L?.

The a//egallkns f'nale tly the perrr/clflef's raise serious
cptlest/o/ns of violation oé puman r/gà/s.

1 6.9.2008 the Commission directed

under:-

ss

. $#
ç=
!
q

A copy of lhe peljl/'oG 6fle serll to Chlef Secretary.
Gclrecrlrrler)f of Crissu ano' DGP On's.'Jca ang lhey be called t/#5r? to
submit repci?'/ wilh //7 two weeks.

*
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. ?r' the mean s'rne oGll) sàa// cfepule a rearp ro. visit ze
J areas of Ol?XSa ançl rnaltf 8* OJIQL/'/'.V ''Dt //76 SPO' îOaffecte

ascerfaz the faCl&'/ #OSif/Or1.

FACTS IN ISSUE

W hether the Hindu 'Fundarnentalists whk: attacked the Christians - on
23.8,2008 onpards had any prepûanned movem'ent against the' Christlafls
of lhs' area or il slarted sponlanebusly? W hat was the differenc'e in the
violence in December 2007 and August 200872 '

W belber àhe Districl Administfalion bad any intelligence inpqts on' the issue. If ''.--'*L
so, what precautionary measures taken to avert any such situation? W hat are '

the issues involv'ed behind the violence?

W hether the police force posted'was sqfficient to bandle such riot situations
and what were the contingency plans of the polfce if any? Did the dfstrict
authèrities lake adepvate measures to conlrol !be situalion afler 23.08.08?

W hether 'the fundamentalists attacked the Christian villages in the presence'
of the polic: as alleged? Did @he pplice side wjth the perpetrators and allowëd
the fundamentalists to a' ttack Christian iqstitutions, houses and chu'rches Mad

. .,3
dissuaded the victims to Iodge their complaints? If not, detaits of th -e':, '.+

. 
.!. . yy

ccmglairlts registered and action laken on lhem.

Whether tile instltutions, churches and houses were burnt by the'' )
fundamentalists? lf yes, the delails of loss,pf life and properly. W hat action .y..h
has been taken by the district éuthorities? ' t'.

' ,4.

W netDer t/le Christians fled to save their lives due to tlye fear of the
funiamentalists? What is the presént position? '

. 
W hether thefe was any forceful re-conversion ar the campaign litled as
'CHAR VAPASI' by the Yndamentafists agalnst thè tribaf'christians?

Conditions of the relief camps

Q

.::)

.%

.;'

.N

.2

Circumstances that 1ed to the death of Swami Lakmanananöa Saraswati. The
status of investigation held so far in the case.

To enquire into the casq of 'the alleged rape of a qun at Balliguda in
Kandhamal.'

.N

et



7 . .
' 
a

'! ' .o' . '>

15 u Ts W. - . g y . . . . >. - ersvt
.Q' w : .G -..
Q

'3 MuyHooouooy Aoop'rso sv T''E TEJ.M

X team headed by Shài M'ukesh Singh, SSP lnvestigation and comptising of Shri i
K.H.C. Rac, Dy.SP. lnspector Ravi Singh and pnspector O.N. R'ath visited Orissal
from 23.9.2008 to 3. 10.2008. Further sub-teanls were formed in order to cover
Iarge areas of the district. The sub team headed by Shri Vukesh Singh, SSP-
il visited the areas of Raikia. G-udaigiri, Phulbani and Phiringia in District
Kandhamal atld atso interacted wkth State officials at Bhubaneswar. The cthef
sub-team headed by Shri K.H.C. Rao Dy SP visited district Bargarh. Gajapati
and so'me parts of district Kandhamal '

jl . ..'::21.
k
.4 L'
.j
.4 :'5
7. ..3qj
@ mz
tI
) 3
1

-k! ttr)

The teams thus visited 32 villages and 1 5 reiief camps during investigation. ' .
Staterrents of 92 witnesses were recorded. Concerned policq stations were also
visiled and statements of investigating officers c)f the cases pertaining to riots
weûe recorded. A1I the relevant documents concernirpg the riots. arson and killing
were collected. Copfes of reporls of (he District Magistrates. Superintendents of
Police and Other officials were collected

3

3.

Q .

Q

The team l3ad visited Kândhamal earlier rn December 2007 to enquire into the
violence against Christians and repoft was submitted after investigation vidq
case File N0.825/18/26/06-07. Another spot investigation was ordered by the
Commissioh fegarding sgecific complaints on the incidents of ripting in 2008+1
Tlne report on' tl7e investigation into ihese specific cases is being submitted viddi';
Case File No.475/1 8/26/03-09.

ABOUT THE REPORT

6.1 This report coqsists of ten vdlumes including the main repod. The index page
gives the main index. Besides. an index is placed dfn dlfferent volumes at appropriate

places. '

' 6.2 . A* background note is given in khe rpain report fo; better ajpreciation of the
mltter and lhe various issues involved.

'%
PERSONS EXAMINED

The following pefsons/groups Of pecsotns weûe examined durin? the enquiry :-

i) Complaina nts, 7
ii) Available family membsrs of tà1e deceasad and injarod persons in the riot.
iii) Eye witnesses and other independent witnesses.
;v) Respectable persons cû (he area of all ccmmunilies iricluding tribal leaders of

the area ' '
IOs of the cases registered regarding rfots against Christians and murder of
Swami Laxmanahanda Saraswati.
Accused persons if any have been arrested.

2
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vii) Local press and media representatives.viii) Witnesses of Iate Swami Laxmanananda Saraswati Ashram's aftach 23.8.08.
P ' i had and P'ajrangdal Jeaöersix) Local RSS Vishwa Hirldu ar s .' . k:x) Block Development Officers Qf the respective Blocks of the riot a#ected

. '

a rea s . . 
5 %%

. 
.k

District Authorities at the time of incident DM. SP, SDPO. OlCs of respective. '
police statiorl: and other staff on duty Jurlng tbe period of lhe distficts olhpr
wilnesses as reqtlired. - '

8. DOCUMENTS OBTAINED

The following documents/recordi wel'e collected :-

Q

Q

Q

1 .
2 .
3.
4 .
5.
6.
7 .

B A C KG RO tf N 1) NO '!' E

General diaries of the respective Pclice Slalàtlns.
Case Diaries of the respective cases.
Ccntrol Room registers of the respective Districts
CaC Oiaries of the respeclive police stations ancf police officiafs.
Copfes of intelligence ifïputs received earlier frenl ClD7l9 and tptber sources.
Copîes of communications seeking additlonal force requirementb. '
Gopies of stalelllerlt of lllall pokvel' of pollce posts and police stations.

'
.!:

. 
'Xondh' is tbe most Important adivasi tribe in Orissa. The origin of the name y

. . 
tl

'Kondh' is said to have been derived from the Telugu wort 'Konda' which means a '

. 
'small hill'. The Kondhs call themselves 'Ktli' and their dialect is also known by the

same name ever since their origin. Literary the word 'Kui' means d'Above''. The 'Gonds'

of adjoining.district Bastar too bear a strong aKinity to the 'Kondhs'.

9.2 Th) name of the distclct 'Kandllalllal' originated from (ts inhabitaqts i e. 'Kondhsl
4, .

who were inhabiting the hills/terrain of 1he area since Iong. At present Kandhamaf

,) u- --s-Distkict of Orissa is inhabited by the Kondh tribals who comprise 51 % of the populatlon.

In the pasl. they were' cbmpletely dominating the area out some people belonging to

scheduled caste comrtltlnity namefy 'Panos' moved in from the coastal areas and
settled in large number. Gradually Oyer a periad of time. they mixed wlth Kondh tribal

eopiF--ri-a d also started speaking the ianguage of the tfibals namely 'KUI' Ianguage.
P
Since Kondh tribals were always ruling the area, they h4d a sense of superiofity and

always looked down upon the 'Panos'. In the Iast years of British rule tha Panos started

buyilng farmland in Kondh areM. The Britisb bad then passed a resolution named

''Hillmen Protection of Land Rights Resolution'' in which bofh Kocidlns and Panos kvere

%

Rn

'5

M+

*
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the Iaw of the Iand restricted anyrecognized as 'Hillmen' but Iater jfiqr independence.

N - - - w
fransfer of tribal Iand.

3

2

.D
, dij

'#

The Christian missionaries ' rea6hed the area melfe then 50 years back and

startet pröviding edacatiön and so' cial sewices in the area. Due to this effect 'a large

. section of scheduled caste people (Panos) wh0 were earlier being Iooked down upon by
the tribals got conveded into Christianity. At the same time the Orissa Land Reform

Adt (OLR Act) of 1957 prohibited any transfer of Iand belonging to the tribals. Dttring '''

. 
interaction with variotls eminent persons Cfuring. our previous visit of the' area , it was

noticed that a Iarqe number of Pârlos procured schedtked tribe certificates and alsq

prtlcured Iand on this certificate in Kanthmal area il) connlvance with reventae officials.

85r1

2

Q

t3

f:

3

9.4 Due to bettef education provided Uy the missionaries. a large numbef Of Panos

bécame'ntw' ecame.at sezvanti and their..econpmic status in the sosiety started 'risinguAs. .. .. - .c. . . . . - s
. 

' '' .

per the constitution c)f India. the Centra! Govt declared 'Kondh' as .ST #q4 '.F-jr.T' aj ,$çj,. '
It is pertinent to note here that the 'Pano community took the. advantage of schedule;

caste reservations to get jobs and latir converted to clh-àpsiianity. sven now some , yw.-v. .-v-- .. .. -. . >..-eG . .-.....=
'members of Pano community are taking advantage of scheduled caste resen/ations '.

. 1
(being Hindus) and at the same time have associated lhemselves with the Christian

it A decade after indep' endence the Sah'gh Pariwar realized about thecommun y
. .

conversion of scheduled caste' community and staded a movement to re-convert the

Panos ahd t who had conveded to Christianity. back to Hinduism. Tlne

Orijsa Government also passed the Orissa Freedom of Religion Act 1967 which
f)e

prohibited conversion on the basis of any inducenlent allurement force etc.! :5
i
! .'.3
y . . ' .

' XD The Panos approached the High Court of Orissa for recognition as Scheduled
Tribes on which an order was passed in 2006 by the Orissa High Court asking the State! 

.3 - . -
l ' . G rnment tb' consider their case.. On this order the tribals started a protest and also. . . ove .Q . '
! ''' fore the CM of Orissa and gave a memorandum. They had otherappeared be
! grievances also as meritioned in the memorandum.
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9.5 The present conflict between 'Kondh' anö 'Panos' started before independence in . .t
' 

à l nd bolh are figbting f5r the domination of Kandhama' 1. ln 1994
the area of Kandh ma a
ethnic violence between Kondh and Panos Sasted for six months and a large otlmber c)f

cases were registered in district Kandhamal. But afte; the ' ntj.ql '>

phrcclamation (ptlblisbe: on 8. 1 .2003) when a!1 Kui szeakin people were categorized
. 

. 
. .  .. .  j.- .

as schecfufed tribe, the 'Kondhs' agifation was intensified. Tbe leaders of 'Konclh' tribé

projected lhat the state as Well as centrai çovt. w' ere acting against lheir interests. They

l ister Shri Padmanab Behera of the ruliig BJD partyalleged that the Orissa State M n ,
and his associate Shri R K Naik. a retired 1AS officer and iubsequerftly Rajya Sabha
MP are at the roots Or this prcblem. They llncht/gbt lbat this was done lo give the '

benests of ST to their Pano community which was earfler declaied as SC since the day
resewations started in the country. By the inclusion of Kui speaking people as a tribe

the advantage of being a member of athe members of Pano communlty can take
scheduled tribe as they' also speak Kui diale' ct. This wili give them the advantage to get

gèvt. jèbs aod the status of scheduled tribes even after converting to Christianity. At '
. . 1,

present as pçr provisions of law a converted Christian kvho is a fribal can take à1I '
. (

t w
j--e-rjy--s..h b f i t o f s c h e d u 1 e d t r i b e s % v h e r t-j.a .j. c o n v e rt e d C h r i !. t i a n v 1 h o i s a S C c a n

not take the benefits of bei (,9 a lqlel7l ber of Sc lled u 1ed Caste. ?
!'
dr .
F

T'he MGO namoe-y- -. .

l . 'TIU Phulbafqi ?(t?l Janakalayan Sangha' bas filed a civil wrft

petition N0.7068/07 in Orissa High Court for the implem'entation of Pcesicential

Proclarnation year 2002 allegedly on the instûuctions of Shri Padmanabh Behera a
tlasne! M'inisler ir) the .state. The NGO has also become the bete noire of the opposite '

c a r@ .

9.8 The Orissa High Court disposed of the bvrit on 12.7.2007 by directin: the

respondent to look into the matter. and nlake necessary corrrctioq in' Recofd of
' - - -  ..- 

' - - ' '

Revenue, in accordance kvith tl7e Presidential Order. 2002''. Since then Lambhodàr

Kanhar (tl'le tribal leader in Kandhamal) dectared before h(s community that his stand is
vindicated viz. that not only the govl. but 1he courts wère also acting at the behest of the

Paco leader Minister Padmanath Behara ant intensified his agitation and held many

dharnas/rallies in the year 2007.
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9 9. Khen the rujng BJ0 party declared a ratty on 26. 1 2.2007 in Bhubaneswar the jï-'

.3 ' . 

.-?
:' j,State Minister, Shri Palmanab Beher@, a Ieader of Panosl in Kandhamal district b:4 ''''

3 

>. ..h .
ri obilized all his sympathizers and' suppofters to attend the raliy în Iarge numbers to .'ari: '

4 

' 
1 '
vt .

hpw his strength to the BJD party leaclership. The Seader of 'Kui' samaj, or 'Kondh :('ta .
s

n@7!

. . ..J 
' 

-
r tribals' Lambhodhar Kanhar found an oppiadtlility ttp counler.lhe influence of Padmanab ' Df.'

î 

' 1.- '
j 5 Behera anti to mobitize Kondh tribaf pecple against Panos on a htlge scale. He i;'j

. 
. 

.4l2jp
t.j hurriedly called the meeting of 'Kandhamal Zilla Kui Samaj Ccwocdination Committee' .v.pzh4... jyqij

 g anlj decided to call for a 30 hour '6ahdh' in Kandhamal district frc?m morning 25th ' '' î. é.
. 

.
.y
litr .December in 2007. He sent an intimaticn to SP/DM Kandhamal a week in advance on ) .

.
'

I 

1 1

1 2 01 

'7Sé5'

1 8. . . 
.v tz ''F

2 

. r>

.4:;/*1. 

' r

. 
. 

. 4. j
9.1 O The District Ceffector. Kandhamal and cltlqer local authorities tried to pacify . tk.

:3 

. 
sf' #

1 

.

Lambbodhar Kanhar an6 othe; ieaders of Ktl; Samaj Cccrdiiatic)n Committee to change i'.'. '

c. . 

. -. yj ., yoj
the date of the sanöh but l-amblnodhar Kanhar stuck to the dates as he clid not want to . tL ... > . () .2 iss this opportunitp lo show his hold on the Kondh tribes. in the area tttl the state levbll (1!

,4.
m 

7$
. j .r,t . .1

I tl leaders. 

.
. .W'#' ,

1 :.1 

?t .t'jx g
r,jj

f 

.A '? Q 9 1 1 bt is also a fact that several christiac missionaries, NGOs ancl Priests are working .1ZJ''

. 
. 

:.
: 2 in tha Trîbas area of the Orissa State to convert the trkbals cr Pancs tcl Cbristian religion. ' :

. 

â&

J 

,.

. 
... 

Tbey have opened several schools hospitaîs and other instittfrions tc show to the . i'JI

'v... 

1 

.

. ,î, . 

. .'t bi
ge -neral public tbat they af e engaged in the genu'irie welfare cif the people even while J. 'Wy

kq 

.

. 
., 

ç y.

. I 

thvgoszt. is' neglecting them. Several European countries and LJSA are sending money 'jk,

. ..
! .c . .. . . . 

. k?j
In fhe area through different NGOs tci support lheir cause . An NGO named Wortd k'ision 1-t41. '

'

1 'Z ' ' ' d is dblng social aclivities in different domains to .'h.il
. 

has severai offices in the area a,n ts . .?!# 4
influence the tribals and Panos. .'1j'

. 

'qr'

u 

7,.)

1, 7 

(!

w  

1
'i))t

2. ' 

. .

., .. 

).'=' '3.J 2. lrl the riots of December 2007 th2 issue of feservations for SC (Pano) Christians (..é

L ...1 
x> 

was the core issue The attack on Swami Laxmananand Saraswpti in which hp got 'Lq'

f 

' !)!!
2. - injured in December 2007 rok.ided ttle spark which resulted in ciots belween Clnristians

r >. 

. , J.
'i and the Tribals / Hindus. T'he presect incident ()f riots between Christians and Hindus l

y -' .
%1 q)

t -* w
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started after the death tar Swamy Laxrnananada Saraswati on 23. 8.2008. This time the . . . 4
. . 

. 

' . :i7 .;d);)tqr . .
2 riot was primarily ccmmunal in hature which was perpetuated by aclivists of Bajrang ljq.%*.e.

. 
. 2 1 sqà

2 Ilal, BJ'P' and RSS ahd actively supported by the tribals who were already agitating on r':;. '
'
.K. J.'.!$

;. .è

..
.

1 lhe issbe Of reservatios? fOr PanD Christians ..,7yZ
%.é

.2 
7 - .f

IO.FINDINGS ON THE FACTS IN ISSUE MEGAROING SITUATION IN KANDHAMAL' ( s''
. 

. . .  .  yju . . . u uu. 2j
.Q

j 10.1 . The violence in the present case started after the death of the k'is'hwa Hindu tz.
Parishad Ieader.swalqai Laxmanananda Sarasivatd allegedly by the Christians supported ...k..it. '

ocession of the dead body of Swacii .Ljï
..u 

t)kr the naxalites. The violence spfeacl after the pf
< - 

g,.da Saraswati was takerl thrctfgh variotfs flal'ts of the Jistricl on a grand .1,-.
Laxmananan . vg

' . jscale Altholagh the Iarge Scjle violence started after his death. the cracks within the . :j.'rtk
iety were already ezisting as is evitent from the data regarding clêtshes between rV'' 4

soc
. 

. . 
. 

.)y
.6l 

. 

; ;'a

x  
these commtlnities irl the previous years. (ref report of SP Xandhamal at P-91 1 -9 1 3 of j'j.

. 

.' )
' h'e fact that litigatiocs between bcth tlne' .1tll

. c . Annxu re-l I ) Th i s is .
j !so 'evide nt from t tjj. k

.,.. 

communities 'are exitting on the issue c'f reservation for the SC (Pano) Christianstu /4
.., 

, , ?. sq .r.,/1
Unlike December 2:07 (previous spet investigation done by our Team). this tim Qe . .L.5 .ic . . . . yj
violence was primarilv ccmcrlunal in nature leJ bv elera 'ents' of Hairang Dal, BJP an . X,J
- . . -  

- 
' ' - lj . ' -'4

2 I:i j ctecl activeiy by the tribafs who were also agitating on (he issue of grant oô 7 . -.'Y
E; suppo

- -  -  . . . 
. -  

' .!. .>,
'k' VT status to Pano (SC) Christians. In December 2007. the violence ' was primarily '> '*'j.j.

; ' ... 
t '7û1

- 
v. 

etbnic in nature between tribals and Pano (SC) Christians. (Refer background note at .
. yayj

C.' paue 06-0S). That the rresent vialence was tlf commtlnal nature lhis time is evident Gv1
! ' -'' ' ' 

' )G lz

fact thpt this time even tribal Christians were attacked. on a (arge scale unlike :l1
27' o.n fro!'tl thd' ! w 'f ' . @'
) the Iast time (December 2007, vide Case $10.825/1 8/26/07-08). Also, this time the j
C' , . j
% .
'2 t, ., ,, ,. ljridters were bearcr shot?ling slopans like bajûang bali ki jai Swami Laxmananahda .tt'i ... .. '!f

l n Saraswati ki jai'' etc which yizas not a genera) gheaoryqeqon last lime (December 2007). . j
. 

(
; . 

j
V t7 Another feature Iast year (December 2007) was that the violence had an Qrigin in the j
1 . ..
ç 

' . . j j
1.
$' - bandh cali given by the tribals agaillst the moves to grant tlhe ST status to the Panos. ';

.

1 w ë . j j

# 

hereas this time (Augus! 2008) the violence was not pre-planned but started 7**1
4. t . . - WJ w . . - ' - . . '. . ' j
, automaticafty after the kitling Of Swamj Laxmarlananda Saraswati. '2

Jt!Q .. .r.j.
- - 
'*' 10 1 .1 . The spontaneity of the present violenèe can be gauged from the followinj (j

1.
- ' 

x. sequence of events alhd various station éiary reports at various ôlaces in different 'u'l
. 

, j
.w 

2

'. -. .. 

(j i t; t ri (: t t; J - .';;i

. ....,. 

. LJf

IkI.j. ,. -- ..,-- 
/. IE/,,é

l ( ) ' h7t1

ill,.
l -. -..t f

.;'
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A chtlrch' of. village Chandipali. district Bargafh was attacked during the
etnight of 23/24.8.08 by the miscreants whp set It on fire. In this regard FfR No. 79 Po-

. 
.y

Padampuf, was fegistered and five accused vvere qrrested and fofwarded to the

concerned Judicial Magistrate who sent them. to judicial custody. 11 was stated by the
residents that thare kvas a dispute between Iocal fesidents and the church on the issue

of a market and a case was also perlding iI1 the civil court which was the motive behind

...- ,, ,
.e.e 

ç..'-'
. . x. -  ,

r' . .,z ...er H  - . ..z J' . > A' e r 'r ,..e' . .''A..'m'. >,x 'e'
& u .

the attack on the church on 23.8.08. On 24.8.08, after gelting the post-mortem on the
. A-T

body of Iate Swami Laxnlanananda Saraswati the followers and workers of religious

organizations started the procession of 1he dead body of Swami Laxmanananda

Saraswati fûom Tumudibandh in Kandhamal district to his Ashram at Chakapad via

Baliguda. Phirinqla and Phulbani (aII in Kandhafnal district). lt was alleged by the
victims/complainapts that the riots on Iarge scale were started in Kpndhamal district with

the movemenl of the procession of the dead body Of Swami Laxmanananda Saraswati.

However. this was not found to be true slnce the timing and place of occurrence r!f
. .. .

.sbelow mentioned Gas'es do not corroborate with the timing of the procession of the deact
. ! ' &

body of Swami Laxmanananda SarasWati. ' 'l
#

Cases of riottng which occurred on 24.6:06 in Kandhamal Mlso depict the g'I

Spontaneity Or events which is given as tlnder. 'Q

-do-
' %

-U 0-
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1 1 6/08

I '-P S Daringbadi ' 1 ? P.lk1. at Dandlnlal,
t - . .. . .

1 0.N .4. it is pertinent to mention here that iln the 'wee hours of 25. 8.08 at 2.20 a. m.
&. the two wheeler of journalist Arup Kumar Jena was sét on fire by some miscreants (at
Peonpara, Phulbani a! district Kandhanlal) as earlier there was dispute wiih the.
neighbouring Hiqdu religious grotlp on the tlse of Ioudspeaker ln late night hours. The

complainant Artlg Ktlmar Jena also mentioned this fact in his statement that he had an

argumept wilb late Swqmj Laxmanananda Saraswati when he held a religious function

in his neàg:botlrlnood (P-21 7-2 1 8 of Annexure-l). F1 R. No. 1 14208 PS Town was
registered on Ihe stalem:nf of Artlp Ktlmar Jena. From the incident of Arup Kumar Jena
at Kandham'al arhd Church cf Ctfandipali at clistricà gargarh i! is evjclen! that the

occasion was atso used by vested .garties to sclve irlclividual hssues.
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The district administratbn of Kandhamat had inteffigence input: which wete

generic in nature. Howevert two events w' ege enough indicators' regarding the sequence
of' events to follow. One was !be letter of ' tbreal dated 9/07/06 giken til Swpmi
Laxamananda Spraswati by the Pahari Group by post (Ref SD entry at P-392-395 Qf
Annexure-l) on 22/08/08. The clther was the case ' agistered against Swami
Laxamananda Saraswati on 10.7.08 regarding attack by him and his foltowers on the

Christians at Tumudibandha (district Kandhàmab). Tbfs akkack was carried out near the
place of his death wjen he received the information regarding cow slaughter by the

Christians. A case was also reqistered agains! the Cbristians regarding cow slaughter.

(ref F1R no. 30/08 P/S Tumudibandha at P-367-37 1 of annexure-l). It is woqh notfng
here that in. the afterruath cf lhe Naxalite attack io Nayaparb dislficl on February 1Q.

2008. CP1 (Maoist) Inad circulated a booklet tinder' the caption ''operatlon ropeway'' in
which the éutfit had (ashed out on the BJP . RSS and lbe Visbawa Hindu Parishad (br

cfeating a divide on religious and caste Iines and fcr helping the police against the

Naxalites.tref 8-657-8'94 or Anrlextfre-ll). However. after tbe killing of Swami

. 

.' .
. %

Laxmanananda Saraswati by the alleged Maoists there were effoqs by tlle dlstrict -.
. . j

administration to send messages in order to prevent rurther violence. ')

10.2. 1 . Regarcling lhe sensitivity of the issue. the' State Intelligence Boreau had

sent a report regarding the' infiuehce of Swami Laxmanananda Saraswati in t/le tribal

area of Kandhamal wbich was an indication that attack on Swami Laxmananalpd

Saraswati could Iead to communaf violence in Kandhamal district. Last yea/ in
Decvnber. 2007 also this was one of the reasons behind the riots aoainst Christians
wheq the vehicle of late Swami Laxnlanananda Sarasveati was attacked by local

3t.Chcistiarls at Darirlgbadi in djslfict Kandhamal on 24. 1 2.07 and he Gustained injuries

and a FIR No. 83/07 Ps-Daringbadi , of dlstrict Kandhamal kvas regtstefed.

d
T

10.2.2. The geaeral diacy enlrieg; were lodged in P. S. Padampur and P.S. Sohala

al cljs' trjct Bargarh by their respective Officer-in'-charge on feceiving informition

regarding killing of Swami Laxmanananda Sarasveati by District lntelligence Bureau

lnspector cf Distt 3argarh anJ ppssibillty of backlash against the Christian community

by the Hindus and tribals. A wirelets message sigqed by an (nspector on behalf of S.P.

Kandhamal was sent for broadcast to in-charge kvireless ctlrltco! roc)f'rl at 1445 hours
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dated 24.8.08, to al1 Police 'Station/police force fQr intensifying patrolling at k'ulnerable .. Jpt . '
.1 o . . . 

st.
I places. But, this wireless message was broadcàsted at 2045 hours on 24.8.08 to aled ,)!('

.. :;(. . .,. :.j,-)éy .
t 
3 . .the police personnel for maintaining Iaw & Qrder in the area.(P-1333-1 335 of Annexure- ' j.

a 
, 

-> . .a .

: L.T ' 
6. ;.

11 ) .; '
o . . . . . .t.(-

:q 
.: p ë?. . 

. yuk
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10 2.3. As fap as thè deployment aspect is concerned. after the kiffing of Swami '..tJ

t J . 
. .

o 
'kV .

Laxamananda Saraswati the following vlas the sequence of deployment. '' ''-'j
. 

. 
Jt. .

.' . .. 

'
..3: 2'

. 
. . 

. .. ; rvn ., . ,. <,

3 

' 'i '
' From 23.6.06 to 27.0.08 tllere were six companies of CRPF irl Kandhamal 2:1'
, 

. 
'' 

.j j7 for 1aw & order duty (P-1 7*7 of Afnnexure-ll). . 'jqf'
! x

' .

'ii on 23 .?x 24.8.08.. 24 platoons of OSAP and 9 sections of Armed Police 2-64..1Y3'
PR) were present i'n Kandhamal for law & Grder duty. ?/' V

Resen/ed (A ;
k .3 

'

p., .t . Ky .
' 
o . - 1 1 plalcons of Orissa Stale Armed Pollce (GSAP) were provided by 1he ..)-*a)'.D

1 

. ) .j o .Orissa Govl. to Kandllamal district to augment the force in Kandhamal on Ee
î 

-11 '

, .L'.',k) 2 5 . 8 . 0 13 . 
' 

.. i -' PJ'. i
. 

, , 'y. ..# . .
'

! Q . . y, :.k
' 

10.2.4. The firs) and immediate issue behind the violence was the killing of Swpml. . .u
.  . - . . . 4 y r

D '
Z da Saraswali by suspected Christian youth/local naxalites. Then there wAï . ::t '

Laxmarfanan ..
. , 

. 
. 

. ..... . .... . 
. . . 

..k jrywsos p ., .2 the Iong standing issue of farge scale conversicln of Sc/panos to Christiani g y e # !( Lr .

' . 

o priests by means which can be termed as inducement. It is noteabfe that there was an !1 M-9,2 .. . .x . y.
* ' ' increase Of 66% in the population of Christians between 1 991 & 2001 as per the 'ril

-: . 

' (k .
. ; censtls. On ltle tlt/ler hand 1he growth in lhe population of Hindus was 1 2.3% . As per ')t

. 
' j

. a 

: ..as ) .
provisiqns Qf Orissa Freedom of Relgiorl Ac1 (CFRA) 1 957, ' t*e persons interested .for 4#'j

' & * 

/. 'ï '
w  

c3anclini their faith/relinion have to give an intimation of 15 davs to the District . .:''

x 
h' '- - 

- 
. t..4-

' ' . 
'
x-

'i Mjgistrate in this fegard. Tiere is also a provisson in khe Orissa Freedom of Religion 01J1)
z. 

' ij .
. . .

. /:
. .. 

Act. (OFH.A) l/lal tlpe fellglotls #1 ieît 1Alh0 pI CSiCeS Over the conversion also has to yi;
. 

.. j
h
. 

fntimate the date and time in advance to tbe Dsû. T)7e DH in' tufo jpacl to seak a repod li
. w, 

. ru
- 

from the sp in terms of OFRA and atso öad to inform. the Govèrnment regardirlg the './1
> a 

. k;.o'

j'''- same
. 
Howevèr it is surprising t'i) note that as per record only two persons have )sï.

k'-' 
>'7 applied to D.M. 

l ancllaamal for cooversko' p to christianity. None of the' provisions of ' 'lj
,. $ 

.r c,s
> ' *'

Q ' OFRA hav'e bçen follokked by llle DM oç the people. The DM informed me (SSP-NHRC) *11
i - . ... ---..-- ..-.--..--. -., . rj
C '-A verbally that these provisions were not fotfowed. Later a faK was sent on 7I) 312008 ;)j
) x. v -  .;
l 

- ' 'i
L' cocfirming lhis statement. Refer P- 999- of Annerure-ll). This reflects the casuat 'k
.j ak;rj . o.. . 

j.j.

J jj approach of the district administration and the state Administratioi in dealing with such . ;Grt
! ..7 .'
l ' 

f ul . ' 1'

P 

.
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' . . ? &w? t
.#y!an issue. It (t also worth noting here that lhe people of Orissa by and lafge iterllify j.,?.

o . 
,.4

' 

%;
themselves with lord Jagannath and have a very strong bias against other religions. 't;. s

c Some Hindu religious leaders argued that aII the Missionaries and aIl Christian NGOS .y . .. '
, jt. .

.

T ' if (l1e pool' a I1d innocect lribals and Sctganos) for conversion anö .3*
were working to ldellt y

t .,
i)r'.-o these vulnerable persons were being tured for conversion through their.activities. T'his is )

. 
. . .ï(q .

being facilitaled due lo the lack of opportuàity and development in the area and easy .'' '

..à . 
..?

. 
' j .Medical and Education facilities being provlded by lhe Cpristians in Kandbamal.

:*' . 
h'

. 

i . v
. 

. . ega. -,!y. .

.4 

. '

10.2.5. Tlae main issue stàll femains the 90 year o1d ethnic problem belween tha ' :'. '
. 

u' r

D ibe and sc Panos in Kandhamal.tRefe; iepod ip previous case ').' '
Kondh tr . 

. 
' . .' j;

Q ' 
L'5

N0.825/18/26/07-08 submitted by the sapqe Team). ln 1994. riots broke out bebveen ) . 1...
..

3 :0t)1 the carnmLlnilies and lasted for six months and a tota nu cases j i
. 

4-
i d The other root catlses of the probleq: (7( K 'ndhamal can be seen.in the ' ':y' ' '

were reg stere . .
.7

!ê.

background note (page 06-09). N.

. 

. . rqdij- ('i'
) ytj

. j 
& b. .

10.3. The police fofce posted in ttle district as per the Ednclipned strength cannol lake (t ' 14- --
. ! !-> 

.

-

3 the rieters at such a large scale unless additional force is supplemented. f'd '; ?'
on . ' (&

xz;l 

éli' ;1' '
. 

' qJ? 
. j '

10.3. 1 . Generally. in each potice station of Kandhamal only 8 to 10 pclicemen 'Q . u. t 'è.
. . 

. y
were posted that too unarmed due to apprehensîon of Naxalite attaèks on police '.4/.

.t7 . 
â(N

' 
stations in the Crissa as stated by t3e policemen on duty. (This vlas found during 1:'

.i

.
7 . 

'k '
- 

previous yisit by tlne same team in case No.825/18J26/0T-08). . t'gi '.. : h.z

(; 
a .

.J 
..q .

. 

. ..2,

( ' 
. 

.

...
'
.

! 10.é,2. Going by the past experience, lhe distric! requires a substantiai strerdgth ' jr:t . r
.@?.9k;àuj of force as a standby. lAs peF reply c!f Home Deparlment of Orissa regarding additional

. 

. y.ttv .
7 deployment jn Orissa after the viptence at P-2423 of Apnexure-lll). Probably locating a ',t()>

Q ' . . ttk..

. 

battafion headquaders of the OSAP tar tlne CRPF at Kandhamal would serve the *à''% .
l 'Q ) ' l '*' 2 .
; purpose. A training schbol for them can also suffice the requiremerlt. This time. the .L

.y'
. 

' 
.j

I Q arrival of forces as per the Iog book was as foltowsr- j .
1 

3e.

. . . 
: (()l 2' . . .. (', :. ' '1 . Jik'

.

r> 10.3.3. , Qn 23.8.08, the follovking extra force was availabfe in Kandhamal'. ' X

y ,.- . . . 
k.;t

ï . . . . 

' î J,

. ..k 

. @ . .

: .w 
! :.'

i 

Central Reserve Police Force (CRPF) - 6 compaflies . ' ':,JrJ:

* ;K 

'
' ISIIJj 1

1 - ... . 

I okj
) ) jj . 

.(:kI

. 

jql?

, 
. . 

.. ) .
. 

> ;)

. 
' f '.
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Orissa State Armed Police (OSAP) 1 3 platoons.
-'J . () sections

.Armed Police Reserved (APR) -
CP Total 918 men (appsex) .

.y
3 batt#lion comprises of six companies, each company(soTE: one

d each platoon has three sections of force.
.3 has three platoons an

one section has nine police personnel.)
>
'e

81
3

.J

3

3

10.3.4. Lateq c)fn 25.8.08. eleven platoorls of O.SZAP we're
and on 27.8.O8'four companies of CIRPF were also ser)t to Kandhamal. This was the

cinly force available for deploymenl lill 1 .9.08. which was insufficient for maintaining law

& order in the distjct. Which has an area of 8,200 sq. kilometers. The data of
deployment pertafnfng to differenl dates from 23.8.08 'tc) 6. 1 0.08 and (?n 1 7/1 1/08 is

placed at P- 1585- 1751 of Annexure -11)

10.3.5. We did not receike any response to our Ietter dated 27..10.08 (P-1 069-
. ?

. . gkj .jjàb:jk.1075 of Annexure-ll) from Homp Department of Ocfssa Govt regarding the det il .. .a
4 ' j,

of deployment sought énd that was provided to district Karhdhamal.
' )

sent as reinforcement

c

=

ip

#
1 0.3.6. 'In the reply to our Ielter regarding deploy.rnent of forces from the centre L?

. 
. k

the Under 'Secretary; MHA, Govt. of lndia stated that Orissa Govt. had requested for *'

addiliprlal ftlul Battalions ancl exlensjon of seven companies of CRPF vide letter dt.

24.8.08. (There aCe six Companies in each Bàttalion & in each Company there are 142

p (sol)l%ll.l n' Para I I I of the report of MHA Govt. of I ndia, it Inas been mentioned that a%
total 57 Compaqies of CIDVF kvere pçovided to tNe Slale Govt of Orissa. (P-1 047 of
)bA
rhnexure-ll).

J 10
.3.7.

fotlr Balallions ( 24 companses) on 24-08-1008 whereas oniy three companies Qf CRPF
J

feached Kandhamal on 26-08-2008 as reinforcement. (Page-l 0 47 of Arinexure-ll)

As pe7the repods received. the state Government of Orissa demanded

10.3.8. The situation went out of t/ie control of the District Administration and the

workers of political parties Hindu reliGious gfoups and local Kondh tribals indulget in

' lence against Christianvpeople. illstltulions and tbeië prcperty on a Iarge scale.
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iot incidents in' various parts of the j'Ny Mkf 
10.3.9. Aûter tl-te occurrence of severaf r

.
.
'
.> 

' i ' (1 7 '1 Kandhamat district which accounted 'to 26' cases on 24.8.08, the District Administration 'ltik'e
, . 

. 
.y . tp

X 
' X f .f did n()f get mcre armed K licemen from lhe Home Deptl. of 1be Orissa Govt. in the . syJ

. 
j:,. ,x

1 ..J wake of Oris'sa Bandh on 25.8.08 (in protest of killing of Swami Laxrrianananda fkk 1'.$%
ç . 

. .: i (k nsjrji
MarasW3ti) by Political parties- BJ P, Vishawa Hindu Parishad and RSS. As no CRPF ' 'itQ' :7 ...> . . . i g Y. osj..j . g j

loyed in Kandhamal dislrict on 25.8.08 except eleven companies of OSAP ' isw m>
WaS de9cf ' 

7) jjt
I
. 

which was insufficient to deter the miscreants frorn rioting on .a larue scale. - wz. .;1J . ;

D 

* ' ' ' ?. *b *
l ' 

;. $
Cönsequently, 87 riot cases occurred on 26.8.08 in lhe district in the jtlrisdiction of :. .

. 
' .>j.

, 
J ' $'. 'eleven out of fifteen poiice stations. details plentioned in P-545 to 805 of Anneyure-f) . ,1.)

. 
tx
.;y

'D FAè
loymelql. as èer recorcl the riot cases occurrpd in the . '1X*

.
t7 : 0.3. 1 0. Oespite (he dep ). sx

.%
ttriscliclFc?fn ctf fallowing elevttn polîca stalions of dislrict Kandhamal. F.kr= J u,. : ns j

. t k.<.' Q z xmt tk ? .
1 R a i k i a . - 1 7 c a s e s . . k'ipr'v''.j '

' . yj
...

7 .a ' %* '
2. G-udaigiri - 04 cases . t ' itV

' . 
* .('.j:..

' '
X 3. P/S Town - 13 cases (' 1t! '

. 
. .@.

. 

= 4 . S ad a r - . 0 8 ca ses # ht'.7- X.

; , >,y. .
' 5 Daringbari - 02 cases U,

J /'
.
' -

4 .
J ' >

' 

6 K h aj u ri b a d - 0 1 c a s e '.'-tY
, , 

' 
. qg. )L

F . T f k a b a l i - 1 9 c a s e s ' .)Y/' jt
A

: ..:4 
a

8 . P h i ri rlgi a - 02 ca s e s 7, 'k'k. $
, . . 

). j .k, 4
' -
2 9 S a ra n g d a - 1 2 c a s e s . . L@X

'j. . . l
' 

., . 
. hlt%

) ..
. . . q o . E) al Iig u d a . 04 ca s e s j!il

.
; ..,. rj

. 
. . 

.)
, r. ' . 1 1 . . Kotag a rh - 05 cas e s 'êJ:j

.- 
). .!

. 
. :j

.o . 
%.

' .  . 
,2 z;r

k 
N O T' E : T h e re a re 1 1 p o l i c e s ta ti o n s i n Ka n d h a m a 1 a n d c a s e s we re tl'u..:)

.. 
' 

,: '

.
' '...

% . 
registered irl the jurisdiction of all the police stations. 41h)

. z . . 
. ). .;j. .

i. 
.... 

. 
.,
.
,,(jyj;js,

lr '''.z... . : . h rtgjr.
i ' ' ->

-.. . 
. 

;(t.
) - . . s
-
i . ' . (1T! -.x J0.3. 1 J . . lt is eviderlt tllat n7clre forces were sent as and vyhen tbe violence stadsd k

w . 
.
.,6

. . .y
.1 

.,.x 

spreadir?g to diffeçeot areab of Kandhamal. Had the forces arrived in sufficient stcength . '':! .
l w . :;:
J in tbe initial slages itself the violence and the number of deaths could have been 'J
. a  

f1 x. ' =
. 

. ?;.

h
k I 7 . 2 ,
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. 
. : >a;. .controlled. As far as lhEk contingency p/af)s are concerned it seems that it was not '

. . y a
. . 

. x..
pfoperty formtltated in the district. ln Oecember 200? tbe deployment was issued by 1he ) *!. .

. ï (
. . 

. , ..jqt
District SP in the form of a small wireless signac instead of a detailed ordec whereas the .'t.#.sg

. . 
. .j, , . (x. . .

danger of communal violence wps imminent. The district autiorities took measures to :$ ..
control the violence after 23.08.08. Additional deployments were made. FlRs were J? '

. yzlodged promplly arld arrests were made. lb total numbef of 732 FlRs were lodged and $).
. 

'

J;)yx..59F arrests were made till 17/1 1/08. Out' of the arrests made 259 nambers of arrasts . #:

were of persons against whom F'fRs were lodeed bv name.. Relier camos were also r'
. . . 7 lj .provided with armed guards and patfolling was being done. Oespite aII the efort. the :1)

. 
.r ! '

force strength was not to the extent that ?II the mig rants courld be provided with security . ,( ' s
in their own villages. A total of 38 number of ccmpanies of the CRPF. seven platoons of '.-4 '%

,

lhe OSAP arld sevetà sections oï A9R, llave béen deoloyed in Kandhamak so far. .)S
' . 

>

. 

' 
' j'.
k'.WY

1t).4.' If vb'e peruse the beginning of .riot 'incidents of Kandhamaf and in the area of ;-M.
ot

adjoining districts i.e Barga/h and Gajapati. the riot incidents agalnst Christians jlrtd-  - .- -.-  . . -  . )k0
. .. . y ,destruction of their property occurred very much in the presence of armed police force '. .> '.'b.

. . v - ' -  .-  . 
l ' 1 2

lt is wol'tb mention efe lhat in the first incident of riot in Bar a istrict on 25/8/08, a . . t..
. 

-... . i 
'

, 

'' 
j î

church was set on fire by. the mob in the presence ()f SDM Padampuj- - - - -, OlC Padampur . ,.1 . <'* .

and armed police force. ( ref P-:933-1939 of Annexure-lf). On 25.8.08, when the (.
. . 

.)tj:
procession Of the dead body Of Swami Laxmanananda Saraswati entered Phtllbani '.zà '

'è. t '
town (Oistrict Headquarter of Kandhamal) in the rberning hours. the miscqeants staqed . );'

. 

' 

j:i .
damaging and set fire to two churches and houses of Christian families. The DIG ..îi

. . 
,? ..

Bersàmpur, DM Kandhamal aloagwith local pclice Jfficers, thçee Platclons of OSAP and h'
' at Phufbani bu( they did not take effective acticn Yj' < :

one jn Iatoon of CRPF were present
'' 

j)y '
;j 'against the rioters acd the riotillg continued for sevefal hours. As per the statement of .k )

Inspectof incharge of Ps-phulbani Tpwn, no tear gas was used or bullets tired in the air . .'v'(tt
. . 

. . ,..tL..13q6qL,.

to deter the rioters. SP Kandhamal héd been stlspended on 241b August after the killing ..(j
l h t i n t h e Xcf Swami Laxmanananda Saraswati izn the new SP joined only on 29 Augus ya

eveniig. Curfew was cfamped in the tckvn as per fhe crder of DM Kandbamal aftel. the D''
. . .)q.,

burning of properties pf the Christians, Durlng cross ezamination, when he was asked ' ''j-j
. (r j()g, rq(-;jj;

being in-charge of the area as to why he did not ordqr firing to prevent tl3e rioting. he 'rV '
. 

.
.r,y: -,r;i!jj..*a! as DlG Berhampur and DM Kandhamal were present in the area, they ..'.1K1'answered t . yj

. 

$
. 

f :..)were foliowing their orders and i! kvas better to ask lhis question tcl them (P-209-21 6 o J;
. 

. 
t

. :,J)
1 t1 '))'

,;
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Annexure-l). lt is worth noting here that no curfew can be effective if ie force is not in'e. . Efafv

.
a' . . . w ezq
' 

full strength and the orderf to imp' ose it are not clear, 'ti.=:
. ;.. it:, .:':j' ' (yj, ::3 : .

. jj
. 

.# ,y.
k ' '

'X 10 4 ï . 
The DM Kandhmal kvas also not available during our visit lt:l Kandhamal .t.@

. 
>7r

J ' for his statement rqgarding the riot incident on 25 8.08 in district HQ Phulbani. e.. Iwtx--' '
. 

' 'S S ' .'
. . 

- j ,
.. . 

...y . . .j ..7 . ' ',fp &
' . ;j

; 
. 

10.4.2 Similarly. in district Gajapati on 25.8,08. at main.town Raigarba the then 2.:::*
.
.
., 

' jm
J 

:l2i r

. 
Olc/ps-Raigarha narrated the incidents of rioting in which one Churcll was bufnt and .jy. . gzz . .

! ..
7 ' tEj'qscvecal adjoinirlg houses of Christians vllere damaged by l))e miscreants while 1 :'', . 1);j. .

: 
J . .. >Platoon of Armed force was ûreserlt at the spot (P-365-366 of Annexure-l). In this '';'X. .

. - 
.jt

' 
Q d se F1R No 31/08 P/S Rayagada was registered and Iater the accused were f2'regsr , ca fj.w

. 

knlbf. .
. .
3 arrested and sent to judicia! custody. Tlne conceraed SI A K Sethi who was incharge of )t4.

' ' 'py. 
. 

.ry ;.
the force was not available for hib statenqent during our vrsit to Gajapatl district. ' ' 'Jyoe

J . u . 7/.
' , /

2 ' 
Q *

' 10.4.3. These initial riot incidents Qn 25.8.08 in the presence of armed polim 77
- .--  ..- .--  -- - -  , ,= ; ..,

Q . 
#T. . V

force, mlght have sent a message fo the rioters that. the police was not- ya ainst them. ..- k.
. . 

-  -  - . 4 . .r .yj
J ' ' Consequently the fundamentalist e ements cotlrd organize themselves and instrtlcte; '.'t0

.; . ..! t '-!

Q D the m ! screa n ts (o sp read lh e riot to tf')e Other pa rts ol the districts . . ;f)' ' ''j-1 ?
. 

,., ,.btL.:i

' tr 
t ''YfLC$>$@

' 
)'

. . 
. pkl ..:jt. .

A 10 4.4. The SOk Padampur who was incharge of the area in jistrict Bargarh on -''z.
' o . 

t

K . 
25.8.08 in whose presence a. church was set on frre could not answer as to why he did :

. 
.é:):-qj,

.
. 

. x.l
not order tlle use of force t0. prevent the burn ing of chupch (P-32 1 -324 of Annexure-l). ': y.

u . 
.7

' a a. . . . . y x *6ts
x $ 

ti n/j
' ' '* 10.4.5. Latef. the #cllice regislered tbe cases of riots on the 'cotnplaint of the )t.. j

- k . -
h . t , 

' . èt 12.
- .. -, victif'ns and investigation buas being condLlcled and accused were being arrested u'tj

.- jjj
- ' as Jler evidence. ' .:;i1
> . Q 

f
.

. . .yEllùkll:..
.. .T ' ' 

. '''''.

. . 
(p'1'

7. ..
; . . . . . . x y'J

i 0.4.6. There is no evfdence regardin nnivin with the ergetrators '13=g
:. a ' . 

' .t!1
w' of violence and allpwing the fundamenlalisls lo attack the Christian c

-
oénmunity. The -!

. . .. 
.- - . 

. y
<- a . details of cases reglstered ' againsl the perpetûators of violence and the details of ':'ti

. . 
. !)

ka -. persons arrested is available in Page 545-805 of Annexore-tl-. '(
. :.i

7- .- . . p

. . % )
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.> . 

.1
l 1 ? ' l
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1 0.5.. The institutions ancl churches of 
- - - - -

j-tha Chri tians were burnt in large'- Td'-;/'w. .-. . . -. ... . . ------ - --.---.--. . . . ...$$.
numbers by the fundam''v-e talists. The photographs of burnt churdhes ahd houses depict .)jjY

- . 
. ; y)

' 
i The details of Ioss of Iife and propedy as foliows'.- .k.t.#:.'X.

the picture very clear 9. '# : . k#.J F
..r. stkyj
. .)zq1

32 persons Died during pëesent riots - the police cases in respect clf each have F,.'<' tirïz,'.'r:jëidlslli.;.:.been regisleced and ex-gratia paymer/t @ Rs 2 lakhs have beèn . i. 3.1)l;j
mad: to the NOKS of lhe deceased. Ar ;. ih

$..),'
yj3

.
!j...r.!-.p so s - Missing - P/lice cases were registered. .9, . . . -;, . )Jj 'l'

4 follow'ers of Swami Laxmanananda Saraswati were killed on 23.8.08 altlng ' j'i- '
j. ..with him in which police case was registered. :. 1. ): .. ; ti)q
. j,ij

. 
.è')))

4 p erso ns - Ki 1 led d u ri n g po I i ce fi ri ng when the mob atta cke d P S rj7 Mg< g
. qjjj

Tumudibandh. Raikia drstrict Kandhamal. j:ty
.

' 

.

' 

.

' 

.

' 

.

' 

':..

' 

:

*

..,.,j4,4;;,1!1!K i l I e d d L I 5 r n g a k t a C i O fi P S G O C h a f) a r a a n d P S R a i k i a d i s t r i c t . t J'i t r
2 ;) O l i C e F) e FS O n S c . x:,y.y
K a i7 d h a m a t . . . c Q=4-i

. 

).A&
' J,, .!

. 
:. 
' 

Jyt10.5.1 . The District Administratlon has made assessment Block wise regarding .:5 !
' ù).tq1 :'T'1i

damages duting the violerlce in the months of Atlg-sept, 2008 (P-987). j. t .>
,.*. ' ,(.v y,,, .;. y

- pactially damaged 
k : -2699 houses yx ,, y.. 1 r y

'

985 houses Fully damaged ,j$,
y,.y. L-; J:., 
stj!)v

10.5.2. 8s per the decislon .of Orissa Govt. Ietter No. 43169 dated. 8.1 0.2008 ;qL)
. 

* .:8):
(Xge 98 1 of Annexu Fe-! 1 ). Rs. 1 0.000/- has been disbursed to alf the affected familfes as ï'. 4jjt tt
fitjt installment. The' Block wiue details t)f the dlsbursement are at (P-98)' of Annexuf'e- '4t

. 

..)t
. 

' 

rI I ) . ...p ;1:;
.jhfQ.
q. Ijj'''!

' T taI numbefs Of 732 cases were registered in various police sfatiorls of jej10
.
5.3. q (

. . 
. : , 
.j,) ' ; . jooKandhama! regarding riot incidents and the investfgation of alI fhe cases ace being ..

,
. 

s t '# ;j:
carrie'd out by the r'espective f nvestigating Officers. A total nufrlber of 597 acctlsed were $$11

. 
..)jn

' 
. 

; !yarrested in the riot caseé of 2006 (rom 23.8.2008 tc 1 7. 1 1.2008. As per tlne repc)rt of SP ltk
.:jj;jjjKandhamaf, 10O pqrsuns wére arrested uode' preventive arrest provipFons of Cr.P.C. ' A
..ty

. . $ 4from 23.8.2008 to 1 7.1 1 .2006 (P- 541-643 clf Annexure-l). k,.tj. j
rjk
:2324:.)
j

. 
'
.N'
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10.6. The Christians had to flee from their hollses due to fear of attack by the
-' . .fundamentafists. 7l1ey initially fled tcl the cearby juf7gfes and thefn i'novqd orl 'to the.;
3 camps established by the distûicl autllorities. t'hey are pres'ently stayiclg.in camps which>
3 I le than the previous time. As per our investigation conducted itare on a much arger sca

.
3 was n()t possible for tàem tp move back lo lheir houses since security for each village

could not be provided by the District administration. It vizs found durin: investigation

that some Christians converted back to the Hindu religion and they were allowed to

comu back to their villages.
L:

-
'X d living in relief camps ofAbout 1 5

,000 riot affecte pecsons wece
2 Kandhamal being run by the State Govt. and about seven hundred were living in relief

.

'5 camps being run by religious groups anci aided by the Govt. in Bhubaneswar. Many of

the inmates (?f the camps slaled lhal thev wanlecs lo reltlfn !p lhejf nalive villages wben
.d . ,

the sittlation gets nofmal.
' %
)

' 

''.''' '
. g ..k

3 .
. 10.6.2. There were' some incidents where the Iocal women (Hindus and tribals) oj

f 24 the area demonstrated that they shculd also be given free food as the victims werl
i ..J intentionally Iiving in the relief camps onfy to get the assistance and free food (P-1557 of d'

. #

,
' 

n. 
Annexure-ll). On 4.9.08, about 1500 ladies and 10O malb members (mostly Hindus) 1

from adjoining viliagés of Tikabali relief camp demanded that they should also bq given
relief material like those in' the relief camps. ln lhis regal'd IZ'IR N0.95/08 uls

@ 3/32 3/ 1 49' I PC was re9 istered a t P S Tikaba li .147/148/336/ 5

10 7. There were many alregalions regarding forceftll re-conversion during ouf spot
.).

investigation. Sqme of the allegations were varified and found to be true. Notable

among them were Shri Senapati Mallik & Shri Kgishna Digaf b0th residents ()f village

Sasanacda. (P-65-68 Annextlre-l). Ttie police :as also regisàered fotlr cases ( P-1813-
1821 c)f Annexure-l 1) in this regard (;Ref Photos at P-2401-2403- Annexure-lll) . Many

Christians also reconveqed thernselves due to the pfevailing situation in

Kandhamal. in order ta return to'their.native villages and .to Iive in peace. However, due

to fear no bbdy has come forward to repod to the authorities.
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10.8. Tbe relief camps bave beelz w-t--qxta--t-qll bJi b Cbl-the District autho'ritles. The size
of the relief camps .are very 'Iarge this time Thousands cf people have taken sheltec in

each cf these camps. Relief work however, was going on in full swing and basic '#
requ' irements of food, clothfng >heltef and medicines were being met. The inhabitants '

of the camps did not ïomplain regarding any shodcoming in the relief operations. All

the reiief camps are guarded with armed guard. Compensation has been pfovided to

those killed in the recent viofence at the rate of Rs. Two lac (rom CM Relief Fund. (Ref

Page 983-985 Anncxùre-ll), ?n .some cases recommendalion of grant of compensation

of Rs three lac bas been sent to l)7e Central Govt. Ref Page 983-988 Anh exure-ll). The
investigation team also observed that effor!s were being made by the diitrict authorities

to carry aut a ceùsus of chilciren in these camps and provide them education In the
camps itself. Doctprs were found attending the patientt in tlnese camps There was also

a stock of medicines in these camjs.

10.9. lt is a fact that Swami Laxmanananda Saraswati was Iiving in Kandharpal. kt
for the past 40 years and was woûking against the exp lnsion of Church activities of

. . - . jli

cpnversion of Iocal Kondh/pano ttl Christianity and had established two Ashram t
Schoo s or oca c Ildren of the area. Although. Orissa Freedom of Refigion Act !)'

. 
;b

(OFRA) was in force since '196T, its irrfntementation was pooc as only tw'c persons had A

appfied before the OM Kandtramai rOr converting lo eltler religic'n !i11 dalè. Swami

Laxmanananda Saraswati kvas also preaching and holdinj religious meelings and was
v:ry vocal on fhe issue of conversion of iocals to Christianity.

<) .
10.9.1 . He was also against Cow-blatlghter' and Sevecal cases were registered in
/j .this regard in District Kandiamat, In the Iatest rncident ' on 8.7.08 following cow

slaughter at village Malipadé under Tunludibandh PS in district Kandhamal by.unknown

Christians. Swami Laxmanananda Sa' raswati enquiret about the matter through 0ne

Bulu @ Brundaban Nanda (Madhab Baba) of his Ashram. Vadlntl Baba rushed to the
spot and whife taking the photograph of ()7e scene oë crime. he kvas assaulted and his

camera was sfladclned aw' ay by the Chrfstians On getling this information, Swami

Laxmananda Safaswati rushed to the spot with his followers and rescued Madhab

Baba. Sub'sequenkly, the .supporters of Swami Laxmanananda Saraswati closed down

Tumudibandh Bazar and obstructed the méin road protpsting against the illegal activity
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. j .Jkof Christians. Another group Of Hindus entered into the residence of Father Prafulla .

Q ' : qj* '
' Lakra of Tumudibandh and . damaged the statue of Mother Mary in absence of the Ji *

. . ï)L-
Y Father. Two counter cases were registered vide F!R No.30/08 and 31/08 déted 8/7/08 A i.

'# V 'IX and 9/7/08 at PS Tumudibandh in district Kandhamal. '$>-.j.j,,
.
à .k

. .:y-
10.9.2. Swami Laxmananada Saraswati Iauncrled a stir in the area and blocked' : '.ikt'

:T ,
. 

. jJ.?:.. .
the road. However after the assurance of A.D.M. Kandhamal and S.P Kandhamal they 'k. L

z.y 
i

' . . n 
. . ' tj'Iifted the Rasta Roko at Tumudibaqdh dlstrict Kandbamal. The situation in tlle area . :oz . r 4

J .Wa tl 10 fl Se . ACCOf d i r)g l 9 O n e Corll ;) a n )/ O f Q R P F a n d 2 P I a to o n s of recru i t co n s ta b les ..1) *'
iiê '

Q 'were deployed for majntaining Iaw and order in tne asea of PS Tum udibandh and no . qL%
ïi?

Q untoward incident occurred . ''. Q'ik?

..k;j:, rt kr .
- y ;; .

On 22.8.08, a threat Jetler in Oriya addressed to Swami Laxmanananda Saraswati was si
., 

J
' 

: è)
received by Madhab Baba at Jajespetta Ashram Iocated under tlne jurisdiction of PS . -..#.

. . .. ..a . . tTumudibandh, district qandhamal. The contents Gf the Ietter was as under '.- )3f
. .! :k)

c ' *  l '
. u. )n :.j!.; làJ ' b 4* '

$. : . . Q ' Y) 2 S///e with yoùr grace are kvrjl?r?g r/y/s Jerler !0 you s:l that ytpl/ can reacf l>/s with devotion. . fl ' 
.4J'

a /f yotl cr/làcjze (his Je/rec your /qs/kp'aJ?1 will be destroyed /r1 phased manner. Due to gchtlr' ' ''t-:
' # k.

. ' jbj ,acticn /l7 the district the villagers are in J/àlras.S tttough p() damage has been done to V''c ..
o 

# ' :1
you. You shotlid change the action ()é your orgarppzaljc)/l otherwise fl will be ruined. W?e .

r.X J i;t I ;the 'Pahari/l-lilly group' inform you that yclt,' are go/r?g against re/îgfon and caste. Now it -,4 ' '
. 

, .jL
3 , : . t.h&s J'oac/pet:f the Iast staqe. Our petip/e are all'er vou ano thev are kvatchinu k/x'r '-4

..13 Jcfj/r/es'. mWithin st?k'er? t/ays .Of rece/pr Of lhfs letter yof./ .S)?O&Jd distance yourself aoag .y')j.
# . 7..5/

from these acr?Wl/t?s' and lelpa/rl peacelul. F/lls Ietter is the J/rs'l and Iast Ietter. lf you still - 7;*t .
t' !' )Jj

. T . .lncfutge p/) these actlvlties t/k'e will kidnap you and keep you contlned fc the fclce-v/ but not 'tp.
J ' .

, , 
' :1

klll ycu. 
111

a . ) t!yours faithfulk, jls!
2 ) '

k rpd/laff Group) g
9. 7.08 y

.
z.i . $. '

.?
:A,

D 
%

x 
.u.

' 10.9 3. On receipt of the above Ietteû. the Officer-in-chaige of Tumudibandh *p,
z., . . gv
. 

informed tne matter to the a'ulhorities and on their advice issued command ceqificate to .').
X '.21six home gùard rlersonnel for deployrrlent at Tumudibandh. Kampur 'Chowk and .0.1

. . j. ,
l y2J1 :$

,

m 

'
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Jalespetta Ashram for night patrblling and to keep a watch on the movement of

outsiders. He also instructed tl3e teri constables of 3rö Special Security Battalion who'
. . f.

were 'staying in a tent outside the Ashram. The constalples were informed about the'#
threat to Swami Laxmanananda Saraswati and to remaia alet-t. In this regard. station

diary No. 41 2 dtd. 22.8.08 was lodged by the Officer-in-charge at PS Tumudibandhelp-

392-395 of Annexure-l) .

On 23.8.08 at 1 9.55 brs. when Swami Laxmanananda Saraswati was in his

room. some armed men attacked his Jalespetta Ashram. Two of them took control of

thE four unarmed recruits standing outside the Aslnram at gun point. The rest of them

entered the Ashram and staded indiscrimirfatè firing killing Swami Laxmananancla

Saraswati in the attached loilek of Ilis roonl whel'e he tried to hide himself. Mala Bhakti

Mai and Kishore Baba were killed in the adjourning room Simultaneousry. some of
them went into the room of the Persollal Security Ufficer (PSO) who was nqt present.
that day and killed Swami Amrita Nand and Iocal villager Puranjan who were lyillg iq. .è
that room, The attackeri fired about 50 (ounds in fifteen minutes and 'ran away fropj'

the Ashram. ln this regard FlR Nc. 27/08 u/s 147/1 48/1 49/452/302/1 20-BIlPC. Ps-t
Tumdibandh was re'gistered on the statement of the eyewitness brahmachari Madhab 1 #

. . . 
. 

j?
Baba, 11

10.9.4. During enquiry, the team recorded lhe statements of aiI the four recruit

Constables who were deployed on 23.8.08 at Jalespetta Ashram without any arms.
From thiir statements' & cros' s-examinalion, it was found that one Constable was

<F ' '
performing sentry duty and three of them were takfng dinner in the tent when three

,îattaekers suddenly entered the tent at abot?t 1945 hrs and took control of them at gun

point. Ten to Fifteen attackers went inside the Ashram. Subsaqtlently they heard the

sound of gun shots in the Ashram for ten minutes. Afterwards a!l the attaçkers gathered

near the tent and ran away after Ieavjng a Ietter in the tent directing the constables to
hand it over to the media. (The tetter wa's on the Ietter pad of Vahsadhara Divisional

Committee dated' 23.8.2008). (Refer copy of the letter at page 451 Annexure-l). AlI the
Recruit Constables stated that the attackers were speaking Oriya Ianguage. They also

said that most of the attackers were carrying 9.mm Carbines.
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10,9.5. Later the investigation of this case wzs transferred to Crime Branch who '
'
Q ;tgave a status report of the' investigation (P-455 of Annexure-l) and suspected the ''.(j7; .
X ' ' ' ' 1involvement of Maoists and Christians groups. Later, seven accused persolls who were 1*.

i
.2 residents t)f the local area wefe. arrestecf în the case (P-455 of Annexure-l). ; .t/ .'

u
Q '<.

. 
J

' 
10.9.6. lt is worth noting that in the l:hreat Ietter the alleged Pahari Group had 'V-

.3 . 
#

, ' j.threatened to take action within one week of the receipt Qf .he letter. tDurifig enquiries .k
.

:, . ' ztz

. 

from local orficecs no previot/s history oï existence Of Panari Group zame into ligàlt. '. t.;- '..N .

Q ' >Local intelligence officers infosmed that the letteç might have been sent by Iocal .$k.
W Christians under the name of a fictitious organization). However, Swaml Laxmnananda 'Y

'
D Saraswati was killet on the next day of the recelpt of the thrqat Ietter itself i.e, 2b.8.03.

. . 
%ty.

.. :;)i rj. . .:,
o lt is possibfe that the attackers or the locals of the area wece watching the activities al J

)r .
the Ashram antj bad observed that unarmed policemen had been deployed. They might .,#

( .2 ' . . 'q;.E '
. .L1 havc realised that Swami Laxmanalqda Saraswati wotlld get additional guards after the ' .u- .

$ 'V ' 1*
' 

threat and that is the reascn why he was killed the very next day. . (;
! 

. .; ôyk
f .p . . : . yy, u

. . 
. . / j; ,

, ' .'i

j Q 1 0. 9. 7. T?1E' team trîetj to interjct wilb tbe lnvestjgaling Officer of the case which J' L'('
t . . . .. j!:yjuy .
) ..p was registered regarding the death of Swami Laxmananaqda Saraswati but lhey could t. ..s?.%7 'r 

ï . .q'.s%. o
not provite the full details for the reasons of co'nficlentiality of the source information. .

. 
Q 77

However I (SSP NHRC ) interacted witll the IG Crlme Shrl Arun Kr Rai on phone whb X'q
. 

o . ' .$:
informed that thls primarily appears tcl be lhe work of the Maoists w/lcl have taken uj 1. f. 

.)j.
Q the cause of the depressecf minorities and the dalits. There was a note found at the site . ).7

. . j?
Q of the kilsilg which is signed by one Azad (divisional ccllnmander of the naxalites Of . . gf-

%' ' :j.
' Phulbani ?nd . Nayagarh areas). The note says that they had warned Swami ' '2/ I

I .
3 @ '.

. jj ,? :sLaxzananda Saëaswati earlier not to trouble the Christians. According to fhe v'erbal gsj '
Q! 

. zed by the lo. the naxaijtes sacl lrained a group of 22 christians along X .
inrormatkon v'ov

.
.x . . . 

);.
' '* é t this killing. There were intelligence 'EJ?.
. with an action squad of five memb rs to carry ou q-) . v:

' t ' V' 'in uts also given qarlier in this regard; The fact that AK 47. rifles arld sten i uns were .,7%
P . y

..
3 used and 9mm ammunition was used shows tlnat tlae naxalites were beöinct the 1.JJ.1 . t/.

. L1 '
.
4 incidents. Three gcoujs..had ccme to the site anJ aflec kiiling Swami Laxmanananda ' jg...; ... . .y

r rmSaraswati, they went in .tlnree different directicns. The fact that the kiliers had fired on ' '.y...
Q. . 'j jm
' the CRPF camp (approximately one kilometer away from the camp as found by t e . -LL'.

l Q ' ' ' i' UY
Investigation Team), to confine them to ' their barracks before the kilsing of Swami F#

'i ?,j
o . . y

! o5 j .
. 

- j
p >

;Lj . #J
' 

')

.è
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Laxmananaada Saraswati and also 1he fact lhat they fired into the specifiè. room where j.jy.
, 
Q w ïSf.

the Personal Security Officer (PSO) was residlng shows that this was a carefuliy Lz
. 

. . k .t: . ..
' 
> :jplanned operation. The possibilïty of support of Christians in the killing of Swami ' ' '

, 
. 

. 
. .

.y .;jy .X- Laxmanapanda Saraswati is also supported by the fact that before the killing, Swami Q'%1'
. 

. 
'llp

. . 
'L.*Q Laxmananarlda Saraskvati bad an argunlent with tbe Christians staying nearby clnothe èà.
rhys

' 
issue .Qf cow slaughter. Arter ouç visit it has beert learrlt tbaà some arrests have been z

, :' . . 
.,à$i

made regarding the .kifling of SWami Laxmanananda Saraskvati by tlne crime. brarlch. j
3 

k
The IG crime was again contacted on telephone to know abotlt the latest update c)a the k..

.e.#.. lj
. 

Q . $,s,
' 

investigation of this case. He informed that seven arrests had been made in the ease so . ; .
. $.

..a 
t .

i v far. Five cf thdse arrested were Christians. These were the members who were picked j%,
. 

'IJL
! '' Q' up on way from six places by the naxalites while 'carrying out their operation. The IG j'
. 

' 
v('

'
. .

)4 said that they were not Snvolved in the assault on Swami Laxmanananda Saraswati ':'. j
: . 

.: (
. 

. . ,:;k

. 

Jlrectly. Jhose who carrjed out the assa tlit were naxalites Ied by U nashekhara Rao and >.a
.
2 è a:

1 '' liles frorrl Andbra Pradesh). An operation was launchid en the ' /.
Uday ( bcth hindtl naxaQ . @ . . . $ 1

..t, . .. . 

- .. o j gered a casualty' i?n wbicb one constable djetj and ' 1
. . 

18 to arrest them but the orces su .#
. 

- .a .t
.
3 . ., .'$1 .l one lmprovised Expfosive Oevice ((E()) explosion took place. Speedy investigation qf :.- x z.x

' 

-
4 his case and arrest. cjf tl e mairl culpCits can .go a fong way in ccfoling the tempers it . *31j;1.

. t . . . h ë &.
' o Kandhamal. . ' . # P

. . 
,,. yjy

. #41
3 

b i> 51
. .

. gj.tty
. 

10. 10 . Dtlring our enquiry at Kandhamal Irt the alleged case of rape of a ntln at ' .
. 

' J. v
.

3 . -:3alliguda. ngithef Sisler Meena nor the father Chellan (as mefltioned in the complaint) *li
k 

;j
were rouncl. The statements oï tbe owner of the house (where the incident tbok place on

. - a 

. j
' 

' '-

1 2::06.2()c:) and an independenf witness were alsta çesorded Tho scene of srime was .ti
. 

. 
.(j,

: .3 also inspected by the team . The tnvestigating Officer who kvas suspended was also Pjt

l J> . 
' ,

- a contacted on telephone and the statements of the doctors who conducted the medical -f
I 

. 
. ,.j

' 

' i ISo recorded. From the scrutiny of l13e records and the statements it il
. ' examinat Or1 waS a

' o  
ïl

' '%'' 
: rj

- 

was tound that a FlR no. 70/08 clated 26/08/08 was recorded at P/S Balliguda on the ,ia
. 

.a . 

. 
yy

written comnlaint 'of the victim sistep Vieena. She was rnedically examined at Batliquda .-)

-.
2 Governmen ospital. Later the police arrested four accused persons on 2/10/0: in the 'j

.. 

. q,.j
* 

.

3 case. rto r no. / 1/08 was lcidged on the comp a1n o a her Chellan. The 'jèg
h 

. 
:!- :.s lnspectcr ln-charge 's/lri K N Ra() and five olher policemen were suspen e y the J

. 
; . !

2 ' administration for derelicrion of dtlty. Later t>e case was àransferred to the Crime
,> 

f

I >wF 
. 

. j;

Branch. Sister Meénaj' the alfegeci. victirll was tried to be ccntacted through Archbis/lop ë.
r 

u

. .
2 ï

... 
' a ()

q2 . .

.J '
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Bhubaneswar and a number of mails were sent by SSP NHRC to which wè received a Ma
D ' ' . J *' j'. reply of the nun throug: e-mailhwhich corroborated lhe statement of xtlle F1R-( P.-457-495 ( .jj
Y Annexure-l). The incident was found to b'e true during spo! enq uiry. Howeker. there was* (X'j1
..5 a delay in the collection Of the medica! repod from the hospital and 'in arresting the ' jj'

.q. ,j.
.:a accused pefsons. As per the recent m'edia reports. it appears that during the Yest ('k

. 1F=
Identification Parade (TIP) the victirn sister Meena has identified two of the accused 2..,X- V

.5 . . y .
persbns. (Refer page 2452 Annexure-lll). hjh.

.#
(. .

X 11 GENERAL OBSERVATIOXS ::

Q 
. ja.o
. : @1.

..2 a. Cognizance Of afl the cases repoded by the chrisitian community is being .. :;: rt arJ 
.' 

taken promplly and cases were registered, A large number of cases '
..> zyk u ?

registered Were agaillst persons by name. Grrests were also being made '/P' . t.
.y Li iIt have also be'an arrested. However as ' X '''by pol ce and Some 9u y .

D ' 'V '' pclicemen were Occupied with (aw and clcder duty and tl-te Christiâq ik Q)
.' )

X commanity was not coming forward to give their statement openly due ttl '.1.â..
. . lj ; x.

Q fear. the progress of investigalion is not satisfactory. 1. ))-L
. Q ' ' 'J 1. L,

j :7b. T. he record building regarding conversion to Christianity is not done -. VQ 
k ( 7;properly in ' the district. I n fact there is no procedure by which such *.'ti .

.
'3 ' LSLconverts are identified and Iisted in the district. There' have been large z.)yl 

). 'j!..Y 
numbers of complaints in wllich SC Chrislians have availed thé benefit of l'jl v

. . c.qE )j;! '.-3. reservations desûite having converled ihto Christianity. There is also a rj# 
. . 

. Jt. .J ,
a ' . resentment aga inst. the NG Os bvorki ng for the Ch ristia n comm un ity wlno 't

..x).j-'L**. g 1 t
gét àarge amount of ftlnds frcrn abroad. The decadal growth of Christian .;jJ

èjlpopulation 'for the past decade was alnqost 70t%
. as compared to a grokvth ;

; î..jJ 4
of 1 0 per cent among other communities 4 .s' ? ''1j21 '( 31ï'

. I.'
Y Yh C X i S a I S O I a rg e S C a 1 e re Se ntm e n t a m C) n g t h e H i n d u cRm m u n i ty a ga i n st 'X

j .. . . . . . .. . . .. . . ........ . .. .. . . . . . . my . s.C O R V C r S i O rl t O C Ll r i S t i 3 11 i t Y . A I ! h O u 9 h t h e r e i S a l a w 2z . ' ' T h e O r i s s a ' :j)3 
-. x

Freedom glon Act 1967 against conversion by any means of . ).'Y ' 1 '( j y: .threat allurement inducement etc
. only twô cases have been reg stered , ', . , tkY ' 

2.:(.-.under this Act. The team also found during 1he enquiry that a number of j .. . . L. z
. 

' )
..5 .

.p.

C;).
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1 quh.....4 ..v e a c
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C0 0 VQ rtS to C h ri St i 8 17 i ty We re PO O r 3 rl d i 1 1 ite f a te a n d SO m e df t h ; me m be CS ' tz :. Vj. ,: ,!

Q 5f did not even know as to which sect oû Chrisfianity fhey w'ere rollov/ng ' ) .
. 

. .( ;,.) . ajt
. 
ts (catbolic or protestant. refer :-109 of Annexure-l). This alsb indicates . u

a that there might se otse: factors contributlng to conversion to christianity 4
. . 

. . ; ;...M
' ' i n c I ud i n g a I I u ré m e r; t o f i n d u ce m e nt . ' ' . js

1 . lf '
. x .. . .y

. . 

k
3 . -.$ v .

' 
' d. The team tried to lpok into the aspect or religioés affinity of lbe naxalite . '*'

. 
.)J-

Y i this aspect was not available with . .'.4.' '! groups in Orissa. The data Cegard ng
. . . .E'J'K'J j'iv

. 

the intelligence officials of the State. The team also tried to ascedain the . . .
. . 

. 1- .
1#s.

. '
Q relijious identity of the naxalites wlno weûe killed in police encounters in . :

:tt f
T'hfs data also could not be provided. 11 Vas ''.X '

.
0 Qrder to come to a conclusion. ..

E 
' .,(;. gàowever iafo' rnlEd by 1b0 IG cijme vefbally that in the past there has been' . :;j.'

; '''w.' . 
Ljt

qo incident of the killing of any religious Ieadef by the naxalites. '/''
! t:,p .),-(

Q Tlae orissa govt. 'has also formed a ccmmission of Enquiry. under tlae s.?'?,..âi '
e . .. 

,
.q4

. 
k #

.1 . Commission of enquiry Act. 1 952 headed by Jtlstice S.C. Mohapatra t2 .' ': .4-.
.. 

' j; r ' .
enquire into the recent incidents of violence in the aftermath of killing of .JX

Q ) rr
' Swami Laxmanananda Saralwati. The Committle has to subm' it a report . 

' 
. 

'JC''Q J' #,
l within six months. 1* #>
J . ' 3 -e

I 
. 

'
. LL''3

: 
' . . @ 

.4.
Y i has announceu a development package for .)j*' f. The Chier Minister of Or ssa 'i' j
T3 Kandhamal ant for the upliftment oF the tribals on 27/09/0j dursng his kîsit . -2q,..

. 

.4J
'a * to Kandhamar and orders were issued in this regard by the Chief f:

l 1 ' . 4 f '
' Secreta ry. (P- 1 089- 1 O99 An a exu ;e- 1 k ) . ' Lj='.

' y . .j
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12. RECOMMENDATIONS 

ti

.2) 

i gtd/l'# ,

.X 

./)j. .
1 . Cases registered against tbe rioters are not bqing investigaled property. The %'kl'..

a 

tAlsame should be expedited. At present the 0GP Orissa has constituted a team' //-1
' gsj;ij

.
.

3 under the supefvisicn cf IG crime and senl fiflv adclitional lnvestiqatinn officers to 'ilR
. 

- 
- v . vnqk

' 
t b a a tj tl a j f a f t e f l h e f i o t s '.1-V* ''

'!y Kandhgmal. This happeced almcst a mcln .
. 

s )Vf'
.<- (74

.4 

'
. 
- 

. ' .tr 4
. y,j..2. There should be a SOP (standard Operating Proceclure) with the district ti

4 

4
dministration to deai with riot Gituaticns. This is necessitated by the fact tba! this '$j.-
a 

: ) '

o 

.:p;
is tbe tbird time sacb riots have taken prace in Kandhamal. Every lime the riots . 4t> :

3 ' 

1 *C#'S l U

' 

begin the district adnlinislralion starts all cver again and comes up with cew '.Y .
, fyY measures. There must be a prtlper ' RJOT SCHEME in a1l the districts of the i. yf!t

State to tackle such riot situations irl ftlture.. 
J(46i

> 
I

=; 
..th 

4ù j. ; '-t. .

. 

; j , . y j3. The root cause of the probfem i.e. the issue of ccnversion has to be dealt with byk JJj/ (.Y

Q 

' 
' 
': ' d ' % '

the State azthorities. This as to be trt cohesion with the implementation of the J ' /1 '

a . 

. 
..j . .)) ,

OFRA ( Orissa Freedom Religion Act ). The State Government has been found ' t,/'(/ '
5:4 kwz.q u. el.vw 4. wez,.r.w..w j.y.> to be very casual in the i plementation .of this Act. ( .
wkG wd-  2-  .4.ixo%  . ' o

3 

h, Cu .QJL. ' ir 
, s

4. l-he strength of force present in Kandbamal has lo be increased substantiaily io;

74::0. 

: . ,-;
corYidering the regularity t)f the riots. Perhaps stationjng of a Battalion ''' .

3 # h
eadquarters of Orissa State Armed Police (OS/P) at Kandhamal will solve the 'M:,

. 

. t,

:'3 !?s 

jx' '
. prc; 1em to scme extent. Stationing a training school of 'the armed police can also j

. 

' 
. ..1Ett:

D solve the pfoblem'of ready availabflity of furce to some extent. r'1J'. î

. , 

!;pi i

Q 

' V'
..

. 

.

,-
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,, 
q
,kyjtqjj!y;:-r

5. lt was fot/nd during investigatipn thpt a number of incidents tothk pface in the . lj'

k;p . . 

14; ,)j.
f the police. The police was fotrnt reluctant in the use of force to deal ' S./,,,j

presence ()
3 

zf

, 

-L)k
with riot (ike situation. The same reluctance in t>e use of force was found by the 't34

..:::11, 

..
' 

jiël)ijtlteam during investigation in Oecember 2007 after the riots. The slate authofities ':L?A

a 

c:

. 

need to idenlify the causes and draw reasoqs for the failtlre ;
. 

f t. .

. 
' 

t 'u'y
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1

. 

.j

. o 

. )cq
;.)

2 t) . ),'L @
..)
).



. 
.

..
jy. !

.. . .-.4:.;) . i,.ic.,..:sz 
zf..'- gp- . , .. . .zzz.z 4). :. 
, z zzil .u). f ' j !o zz', / , ,r s ,. . g. .: .a, ., ..? . . .). /y,. . 

.... z,r. . . , y/ :j'
.ï (. /, . z .' z...-z t tf qjrjo ' f , .. , Z';Y . . ea , ; .

. ).j
.
'J

z. 
y. ï

. 
. .

y<6. The case registered with cegard tc t:e kil/ing of Skvami Laxmananapda Saraswatip ...
. . ip:.') . . .;t!. !has to be brought to a conclusion at the' earliest. This will help ease the situation '-t.>,

,z,,6in Kandhamal to a great exterll, 'hJ
, s u. .) ,

.3 . .
. 

c 7:
7 Fhe DG8 of Ocissa said frf ac klnteractioc w'ith SSP NHRC ort 28-10-2008 ltlal .'î1h

J . y. 
- . .j; j' 
I T h'i s ' -1,fast track courts afe being setup to heap the cases of riots in Kandhama .

P :/should be implemented at tl7e earllestz jj
a .,jj

1:

'
ill ' *' XVJ X1i

8. The issue of getting employment on lake SF cediricates by' ' members of 'the ' g t'
.4 $4!Christian communiiy needs to be investigated on priority, This was also one of . j. 'y

. ;ujQ the core fssues raised by the (ribais during ou r visft to Kandharnal. ''''sj'1
.

a 
r y.j.

. 
.J

The State Government shoufd concentsate c)n the developmental aspects in the Jé. t
. (t

district of Kandhamal. Particular attention sàotlld be given to the aspects of .:)
J . ' zt'

health care. education and creation of infrastructure. These aspects have found 'ij:
..... . it

5 lo be neglected io the district of Kandha'mal. 
'.

:>

3

*

3

Q

Q

10. A twenty yeap old girf Late Raln'i Majhi who sacrificed her life to saMe the .
' ( /'

children Iiving in the orphanage at Khunlapakli in Bargarh district on 25.08,2008.
I

(P-349 and 359 of Anhexure-t. P-1965. 2001 and 2003 of Annextlre-ll). Another
person namely Siddheshwar Pradhan sacrificed his Iife protesling against the

attack on the Christians at Sullesaru village under the juàfsdictian of P/S Fikabafi.
(Refer statement of Shri R K Klallik I/C P/S Tikabali). T:e Commission may

' 
i the state authorities to examine such cases for pppreciation inconsider ask ng

u . . . j'xj.-..j' =
. a p p ( o p r I a t e f o 

, r m . j ; ' k j jî' ' 
a t ' :(

..i-J, --- ,-'t$, -d vêsbb- çl-' -t-.--'--:-t '-----l/./-n ) -%-..t (-û/'', z'l -. Aàh w c (. , jj,M u k q s h s i n g h - k K F. l C R a o D N IR a t h '--'' . R a v i S i g
/I- D y s F> 1 f ) s p 1 n s pssP
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475/18/26/2008
National Human Rights Commission

Investigation Division
Enquirv Report '

.Q

.#

4

*

9
. 
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' 92 ''
..y
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: #

1 . F' R-E. . -L I M I N A R Y

(a) Name and address - Dr. Sajan George, President , Global
of the complainant Council of Indian Christians, Bangalore,
. Karnataka.

b Date of incident -
(c) Place of incident - Brahmanigaon, Raikia. Phiringia Balliguda,

Q.udayaigiril Tumudibandh. Chakapada,
Kurtamgarh, Tikabalil Daringbari, K,
Nuagam,,phulbani BhubaneswarjBhanjanagar.and
other villajes of the districts of Kandhamal,
Boudh, Ga a ati, Gan'am, Bar arh, and Cuttack.

(d) Date of complaint - 14.10.2008 '
received in NHRC

(e) Date of - 26.10.2008
Cofnm ission's
direction for spot
investigation

(9 Date of receipt of - 29,10.2008
file in 1 nveskigation
Division

(g) Dates of - 1 2.1 1.2008 to 18.1 1 .2008
investi ation .

(h) Places visited - Oistrict Kandhamal CBrahmanigaon. Raikia
Phiringia Balliguda, G. Udayaigiri, Tumudibandh,
Kudamgarh, Tikabali, Daringbari', K. Nuagam..
'Phulbani.
District Khtlr'da : Bhubaneswar

.

District Cuttack: Cuttack.
Oistrid Roudh : Chhapra and other affected
villages.
Oistrict Gaiapati : The affected villages.
' Oistrict Gan'am: Gan'am

(i) Name of lO's - Shri Mukesh Singh. SSP-II. Dy. SP KHC Rao,
Dy.S.P. H C Mishra, Inspr. Rajvir Singh. lnspr. D N
Rath, Inspr. Ravi sin h and Const. Simanchal Das.

(j) Previous Cases of - Case No. 825/18/26/07208 regarding violence
' spot investigation against Christians in December 2007. Report

on the same issue. submitted. . ' ''

Case No. 403/18/26/08-09 regarding kiolence
. 

. agéinsr Christians from August' to October 2008.

Re ort submitted.

2



Alleqations in Brief

Dr. Sajan George and Rev. Dr. Bernard Malik of Global Council of
lndian Christiaris alleged that after the killing of Swami Lakshmanananda
Saraswati, there were a series of attacks against Christians from August 24th to
2* October 2008 in foudien affected districts of Orissa whici rendered 300
villages damaged, 4300 houses burnt. 50.000 persons home Iesq, death of 57
people, injuries to 18 000 persons, gang rape of two women and.destruction of
149 churches. They alsd enclosed the Iist of 57 incidents in which it was alleged
that 81 persons were killed.' There is another Iist of 314 alleged incidents of
rioting in the districts of Oriss'a.

3, DIRECTIONS OF THE COMMISSION

The Commission passed the following directions on 26.10.2008

''Let a team of investigation also visit the state and make an enquiry into
the alleged incidents at the ùpot, After receipt of reports, this case be
Iinked to the main case pertaining to the violence on Christians in Orissa
and put up before the Full Commission''.

4. FACTS 'N ISSUE

p

à

)

To verify the alleged 57 incidents in which Ioss of 81 h'uman Iives
occurred. .

. To verify the alleged 314 incidents of rioting which occurred during
lhis period.

iiii. To verify the alleged incidents of destruction of churches.
institutions, houses & other property. 

'

METHODOLOGY ADOPTED

Q

As per directions of the Hon'ble Commission, a team consisting of seven
IOs headed by Shri Mukesh Singh IPS, SSP-II was ' detailed to carry out
investigation in the affe:ted districts i.è. Kandhamal, Boudh, Ganjam, Gajapati,
Khurda and Cuttack of Orissa.

The team was divided in three groupsr-

Group 1. Comprising of Shri Mukesh Singh SSP and Sh. D.N. Rath
' 

Inspector visited the Districts of Khurda. Cuttack and
Bhubaneshwar. '

tGroup lI
. Comprising of Shri H.C. Misra Dy SP and Sh. Rajvir Singh

Inspeçtgr visited the districts of 'Boudh, Ganjam and Kandhamal.

A

cl :'
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Group 111. Comprising of Sh, K.H.C. Rao Dy SP Sh Ravi Singh lnspector and
Sh. Simachal Das Constable visited districts of Kandhamal &

Gajapati.

The complalnant had given a list of 314 incidents cr rioting alnd ' 57
incidents of killing in which 81 human lives were Iost. '

The groups selected 96 cases at random for vefification/investigation in
the district of Kandhamal, Boudh, Ganjam, Gajapatil Khurda and Cuttack. '

Out of 96 cases 60 cases were verified in Kandhamal 2 cases in
Bargarh' 15 cases in Khurda 8 cases in Boudh 8 cases in Gajpati and 3 cases
in Ganjam district.

The group visited the place of incidents and recorded the statement of
victims, witiesses in the relief camps, ofhcials and collected documents i.e. FlR
case diary, GO entries and status of the cases. A total of 87 statements were '

recorded by the team.

THE REPOFT

The reporl consists of six parts (Paf1 A to F)

Part 'A' Contains the details of 16 incidents of gjqtjpg which were
found to be true and in Which action has been taken by the
lice ' 'po 

.

:@ Part 'B' Contains the details of 1 2 cases of alleged incidents of
death Fhich were found true and in which action has been
.j.. k .() (yoea e n y po .

-f1)

Contains the details of 21 cases of alleged incidents of riots
which were found to be true and cases have been
registered but fudher action has not been taken by the
police.

Contains the details of 1 1 cases of dejth in which cases are
registered bu't further action has ' i o' t' 'been taken by the
police.

Pad 'D'

;?
21

.>
Pad fE' Contains the details Of 27 cases of alleged incidents of riot

.j
tioned in the complaint were not found tru--- '''that vieçe men e.

. t
Pad iF' Contains the details of 9 cases of alleged death cases

mentioned in the complaint which were not found true.

'N
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After analysis of a11 the 96 cases the team came up with the
findings t?n tbe facts in Jssua. Recofnmendations were given based on the
findings. '

*

-44

s)



V

9

4 ''.

*ê

*

@

4

%

4

'*

:,*
.4
...@ *

/ .-;'-N./ z -r z'1 .
t .. zf . / .F'

. ' z w' /

>ART 'A'
ALLEGED CASES OF ATTACKS/DEATHS VERIFIED BY THE TEAM

ALLEGED INCIDENTS OF RIOT W HICH W ERE FOUND TO BE TRUE CASES DURING
SPOT VISITAND IN WHICH ACTION HAS BEEN TAKEN BY THE POLICE

' 

Sl. SI. lncident District Allegatio Observations '
No. ' No. n True

' of the /False
com p
Ia i nt . ' '

1 . 3 On 25.8.08, in Mandkia, Kandhamal Tlue ' Cases have been
' Batingia villages, the Ref: P- registered vide FIR No.

whole Christian colony 237 '' 76.77&88/08 of PS' 

was bombed and Annexure Raikia. Three accused
destroyed this morning. ' 111. . have been arrested.
In . Raikia MP Dr. R.K.. lnvestigation in
Nayak's house R.V. Joy progress. However Er, .
Mandal, Brother Das, R K Naik does not have
Santosh Naik and any house at Raikia.
Sananu's houses were '
destroyed due to bombing '
esterday at .10 PM. .

2. l 6 On 25.8.08, Many ' Kandhamal True After communal
I . Christians . jri' (1000+) in violence many
a' Phiringia fled . to the forest Christians in Phiringia

to ' save their 'lives but area fled to the Jungle.

there they are ' under j Subsequently, they
stamatlon noF. j were rescued and

j brought to the ReliefC
amp. No case has

been registered as itl ' r was covered in otherI F 1 RS .
3. 1 1 On 25.8.08, The lady cook Bargarh True j Cases have been

Rajni Majhi. at Missionaw Ref: l registered vide FlR
' Orphan center at P- No.81/08 ' dated

Khuntapalli. ' Padampur 845,863 25.8.08 under section
was burnt alive. Annexure 147148,

IV. 135/436/353/332/506/2
95/15/(A)/341/342/307

. /302/1208/149 1PC at
Padmépur PS.

. . . ' Bara arh. (lase is

?i

A

N
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' under investigation. 20. . 

jj jyeery' PPFSODS aVe
arrested. Action u/s '
107 CrPC has been
taken against 60

. ersons b the olice.
4. 12 In Balliguda, at.Divyo Jyoti Kandhamal True Regarding rape on

Catholic Center at Ref: Sister Meena Lolita
Kanjamindi, a pister P- Barus, Balligucla PS.
namely Mina Bafua has 881 ,886 Case No. 70 dated

' been gang raped publicly. Annexure 26.8.08 u/s 147/
Father Thomas vlus lV. 148/354/355/505/376
beaten seriouslyi made IPC has been
naked aiso publicly and registetred and in this

' 

petrol was put over him 'to case so far 10
burn him alive by the accused persons were
perpetrators but it was nbt arrested and foM arded
successful due to .rain. In to the court. Moreover
the mean time, Police Test Identification
arrived and rescued both Parade (Tl) is pending
of them. due to non appearance

of The Ntln . The date
' 

of 7'I is tixed on 4.1 ,09
at Bhubaneshwar as
per apex court order.
Regarding' attack on
Father Thomas

. Chalen, Case No.
' 

71/08 dated 28.8.08
has been registered
and is under
investi ation.

5. 23 This morning violent mob Khurda True There was stone
made sèveral attempts to ' Ref: 1:7-49 pelting on the Catholic
eqtef the compound of Annexure church. resulting in
Catholic' church and 111. breaking of some ' of
Archbishop's house in the the window panes of
heart of the Capital ef the . the btlilding. The pofic,e
State of Orissa. They deployment prevented
coulö not enter because of further damage. Matter
the police presence. 'They was not. repoded by
threw stones at the ' the church authorities
guesthquse of . to the poiice. Police

' 
. 

'
Archbish'op's house, , deployMent at lhe
damagi'ng' windows. church and' 

- Archblshop's .house is
' Still continuin .



712rk

Qp

p

*

*

*

*

*

*

*

e

*

aflll

y .z.o . gf
. t',?e z. ,.u 1- Z ... z'
g. ( s z . .;FX A

=*

6. 27 Christian institutions like Khurda True. St. Arnold's School
St. Arnold's schcol Ref: P- was not attacked but

' (Kalinga Biiar) And 77.891 NISW AS was attaéked.
. NISW AS report some Annexure Case FIR NO. 314/08

damage 111 & IV. u/s147/148/294/353/33
6/427/1491PC, and

. . 31 5/08
. . 

uj/sjy.i/gya/ztlyj:$sa/zz
6/427/149 1PC have

. been Iodged at PS.
Chandrashekharpur.
36 accused persons
have been arrested
and released on bail.

. Investigation of the
case is in rogress.

7: 28 Boudh (adjoining Boudh True The team veritied the
Kandhmal) : Ref:P- incident at tùe spot.
Fundamentalists entered 91 1 Some ' glass windows
.the catholic parisli church Annexure were found broken. A
and deqtroyed property. IV . case FIR No. 112/08
People are fleeing to safer dated 25.8.08 u/s
places. Nothing seems 147/148/448/427/436/3

' ' 

safe. ' . 36/1 53A/149 IPC has
been registered at PS.
Boudh. Father of the
church expressed
satisfaction on the
aGtion taken by the
police.

' so far no arrests have. 
, jijjeyy matje
Investigation is under

. progress.
8. ' 81 NISW AS, the institute of Khurda True NISW AS, the institute

MP Dr. Radhakanta Ref: P- was attacked. Case
Nayas has been severely 77,891 , FlR NO. . 314/08
ransacked. Xavier institute 899 . 315/08 hps been
has also been partially ' Annexure Iodged at' PS.

. damaged in Bhubaneswar Ill & lV. . Chandraéhekharpur.
today by the Sangh 36 accused persons
Parivar extremists. have lbeen arrested

and relgased on bail.
- 

.. Investigation of the' 

ca@e is in rogress.

î .

..)
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9 148 On 30.0.()B. 54 christian Gajapati True i F1R No. 37/08 at PS
Aouses at Raigada ot Ref: Rayagada çegistered.

R.udayagiri of Gajapati P-125 ' One adcused arrested
' district have been btlrnt, Annexure l and 15 Others are '
the victims demand that . 111. i wanted. lnvestigation '
the district administration t of the case ' is in! 

. .' 

should rovide rotection : ro ress.
1O. 150 ln Mukumdipur of gajapati Gajapati True i 2 cases have been

dist. Onè pastor called Ref: P- ë registered vide FIR No
.

Mukunmda Bardhan was ' 125.127 ' 1 17 & 30/08, PS !1 . 

:, burnt alive by the Sangh Annexure 1 Rayagada In FIR!
Parivar when he cefused 111, I 30/08. 4 accused 'tt
o embrace Hinduibm . 

. ! persons have been !
' 

i arreste: and 3 are J. I'
! absconding. In F(R i
l 27/08, 4 persons have l. II been arrested and 4 I' 

. 

l are aboscondin .' l
11 1. 151 ln KK singh village of Gajapati True j Case FIR 13/08 at' 

Gajapati district, around Ref: P- Ramgiri PS aqd' 29/08' l
200 christién houses one 127 ' have been registered

' lBaptist ohurch and 
one Annexure i at .PS Rayagada. 35 Jchrîstian (name still lt$

. ! accused hake been 1
unknown) were buànt by ,1 arrested and 7 are l

' bsconding in The ithe Hindu radicals a. 
.
, jzjjy No . j tysa jrj j. case . .
1 case FIR no. 29/08, 6 (i 

d fsons have. . ? accuse pe
I been arrested..'

;12. 245 Ashok singhal
, Bhubanes Padially I Ashok Singhal

,lnternatio'nal Preéident war/Kandh True '1 President VHP ' visited
' VHP. had meeting' .with amal ' Ref: P- I Bhubaneswar and

i énized partyPuri Shankaracharya on 305 ) o%
September J 1th at Annexure i meeting after the deathB
hubaneshwar. After that 111. 1

. of Swam i
he emphasised ban on l Laxmanananda
.cow slaughter, no. Saraswati

. Yatra was
Christiah conversion in not conducted
Orissa ànd to proti ct and ' throtlghout Orissa

.defend Hindu religion & '
culture beginging 23.9.08.
Perform Swamiji's Kalash
Yatra cprfying the soi! of ' '
Chakapada Ashram where
he was cremated, around
Kaodhamal anö
throu hout Orissa. . '
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13. 300 On 2.10.08, Lalajee Nayak Gangam True. A case N(). 102 U/s
(75) died at MHCG Medial 1471 148, 302, 307,
College Hospital, 326. 325, 324, 323,
Berhampur. He was 120B, 149, 429, 349
severely injured during the 1PC r/w sec 25/27
attack on 30* Sept. in Arms Act was

' 

. Rudangia, G. Udayagiri registered at G.
Udaygiri police station

' 
and 16 accused have
been arrested and
forwarded to custody.' 

Case is under
investi ation.

14. 302 On 30.10.08, 12 hotlses Boudh Partially As per suxey of the .

were burnt a-t Chapara true distt. Authorities. only 4
village of Kulutajore Ref: P- houses were . found
Panchyat under Kantamal 269,271 .burnt. Interim relief
block of Boudh district by Annexure has been given. No
the Hindu extremists. 111. police case has been

. 
' 

I registered.
15. 312 Hindu fanatics attacked Boudh Partially As 'per survey of the

the Pana Harijpn families ' true district. Authorities,
on 8.10.08 midnight at 2 Ref: only one house was
AM in Dhvndokuti village P- 269- burnt and 35 goats
under ' Lambasaài 271 were killed. Case is
panchayat of Ghantapada, Annexure under investigation.
Kantamal block of Boudh I1I Statement of BDO &
district adjacent to Tehsildar of Kantamal
Kandhamal, and enclosed.

ransacked, Iooted and
. tinally burnt their 25

houses, 35 ' livestock
goats, paddy, rice, gold
ornaments and aII their
house - hold material. The
houses burnt were of
Bhagirathi Deep,

. Gobardhan Mahananda
Bishnu Ganda,' Nabaghan
Mahananda. Rajindra '
Mahananda, . Mandulu
Mahananda and Purna '
Deeù. ' ' Police has
arrested few people

' 

namelx Dutan Malliok of .
Kand ali. Ramesh' Mallik . .

l 0
*
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@ Made of Kenderimal. '
Bashanta Nayak of
Gadgadipada, Sunasira
Bhoi @ Bhaler of l
Kanisimil and Rushav l
Mallik . of Budhakhal j
villages of Bpudh dist. for
the said crime sp (ar.

16. 313 In Mukundipur of Gajapati Gajapati True Case F1R No. 30/08
dist.' martyred Pastor ' Ref: P- dated 27.8.08 u/s
Mukunda Bardhan's son ' 127 147/148/506/153(4)/39
Tîkina Bardhan.' received Annexure 6/325/436/201/295/149
bullet injury on his Ieft 111. 1PC and 25/27 Arms
thigh. ' Act has been

registered at
' Rayagada PS and two

persons bave been
arrested and two are

' abscondin .

.9
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Sl. SI. Of Brief allegation Dist True / False Observation
' . No. the '

complj 
. . . 

,aint .
# 1. 3 On 25 Aug 08. a Iady Bargarh True Cases have been '

cook Rajani Malhi (29) of Ref: P- iegistered vide FIR: 
Missionary Orphan 845,877 No.81/08 . dated
'centre was burnt asive in . Annexure .25.8.08u/s147/148/135/43: 

. .
. Khuntapalli, Padampur. IV. 6/353/332/506/295/153(A)

: ' ' /341/342/307/302/1208/14
9 IPC at Padmapur PS.

1 Baragarh
. Case is under

. inkestigation. 20 persons
have been arrested and
forwarded to judicial

. custody. Complainant u/s
1O7 CrPC has been
submitted against 60

. persohs b the olice..
: 2. 6 On 24.8.08, one. man, a ' True FlR No. 89/08 dated

handicapped believer Ref: P-3 31.8.08 ' u/s
namely Rasananda Annexure 147/148/436/506/3'02 /149

< Pradhan at ' Hupagaon. 111. ' IPC has been rejixtered5
was burnt alive. : at PS Tikabali against

three named àccused. AII
' 

Inave been arrested on
2.10,08* and the case is

$ tlnder investi ation.
3. 7 On 26.8.08, a Pastor Kandham I True A case FlR No. 60/08

nameiy Samuel Nayak al Ref: P-237 dated 30.8.08 u/s
(45) was kilhed at Annexure 302/201/34 IPC has been
Bakingia village . of 111, registered at PS Raikia
Raikta block at about against saven named
7.30 PM. accused. Al1 were arrested

on 5.1 O.O8. Samuel.Nayak
' 

was killed alqng wilh his1 . mother Jamanati Naik.
4. . 8 On 26.8.08, a Pastor Kandham .'Frue A 'case FIF No. 59/08

Akbar Digal . (45) at al P- 163 dated 29.8.08 uJs
Totomaha, Raikia has Annexure III ' 147/148/302/201/149 l PC

. also been kllsed. ' ' has been re istered at PS

PART 'B'

ALLEGED INCIDENTS OF DEATH W HICH TOOK PLACE AND W AS FOUND TRUE
DURING SPOTNISIT AND IN W HICH ACTION HAS BEEN TAKEN BY THE POLICE

h.
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' Raikia against four narned !
' accused. All have been
. ' arrested on 5.10.08. '

* 5. 10 ' Ajuba Naik was killed in Kandham True A case FIR NO. 73/08 j
Raikia. Barakhama, al Ref: 8-1057 dated 27.8.08 u/s

'2@ Kandhamal ' Annexure IV. 147/148/302/1208/149 !
Ipc has been registered i4 

(j a ainst !at Ps.. Baligu a g
' five named accused. out 1@ 

j
of :ve hvo accused have j

;'* been arrested. j
6 11 Prafulla Nayak was lkandham True Case FlR No. 74/08 dated

killed in Barakhama, al Ref: P-1063 27.8.08 u/s
=.* Kandhamal. Annexure IV. 147/148/302/1208/149

IPC Was registered at
- *  Baliguda PS against one

named accused. He has
. been arrested on 8.1 0.08.

p ' . 7. 21 On 27 Aug 08, Pastor Kandliam True A case FIR No. 85/08
Gayadhar Digal of al Ref: P-1075 dated ' 27.8.08 u/s

' Kasinipadar
, 

Phiringia Annexure IV. '147/14&427/324/325/307/
has been killed by the 302/149 IPC has been
radicals vwith the help of registerèd at Phiringia PS.

) a sword. Two persons have been
. arrested.

'S 8 38 Police Constable -  Kandham True A case
Bibhudendra Bishwal al Ref: P-1081 FIR No. 63/08 datedJ
(26) - was killed in the Annexure IV. 16.9.08 u/s

...A. Gochhaopada PS attack 147/148/426/427/436/435/
457/380/307/302/149 lPC

% and 25/27 Arms Act, 3 PD
PP Act, 7 CrLA Act hasp .

been registered at Ps.
j Gochhapada. Thideen

accused persons haved 
. .been arrested.

.a 9. 40 Banadeo Pradhan of Kandham Tfue Case F1R No. 96 dated
Pajimaha village died al P- 169 23.9.08 u/s

1 ' with a head injury during Annexure III 147/148/3324333/337/336/
Raikia PS attack. 324/307/447/449 lPC*''*  inst fifleen named. aga

::z:% ' accused has been
qv registerej at Raikia PS.# 

Eighteen 'accused persons
L . have been arrested.
# .4 10. .41 . Un 25.9.08, at about Kandham Trtle . A case F1R No. 98/08
$ '. 2.30 PM. in Sisa an a al P- 169 dated 25.9.08 u/s

''N

#



) .

k village Raghab Digal Annexure IIl 147/148/302//149 IPC has
' 

. was killed by the rioters, ' ' been registered at PS
Raikia against two named

' ' acfused and they have
. . gjeen arrested.

# ' 1 1 . 53 On 2.10.08, Lalajee kanadha True Case FIR Nb. 102 dated
Nayak (75) died at ma1 P- 169 30.9.08 u/s3 MKCG Meditzal Collpge l Annexure lII 147/148/325/307/302/120

: Hospital, Berhampur. He 8/149 lPC has been
was severely injured registered ' at PS G.

: . during the attack on 30th ' Udaigiri. Sixteen accused
Sept in Rudangia. G. persons have been@
Udayagiri. . . arrested and forwarded to

*- ' . 
' judiciil çustody. The

injured person died while
* under treatment at MKCG

Medical College,*
Berham ur.

12. 55 K'rushna Chandra Kandham True Case FIR N0. 102/08 u/s
Pradhan. an oId njan al P- 1 71 302 lPC has been

. Fas killed in cattle shed registered at PS Raikia
at Gundhani' village of and one accused Pratap
Raikia. Police has not Choudhury has been

. been able to arrest any arrested. The case is of a
body. family dispute. His son

'
'

if Pratap killed his father.
' The accused son Pratap .

has been arrested. The
.,'. ' investigation of the case is
' 
, . . in pro ress.

O
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PART EC''

ALLEGED INCIDENTS OF RIOTS THAT WERE FOUND TO BE TRUEI IN WûICH CASE
HAS BEEN REGISTERED BUT FURTHER ACTION HAS NOT BEEN TAKEN BY THE
PQLICE.

SI, Sl. Incident District Allegati Obsefvations* 
.No. No. of . on

Y* the true/fals
compl e
aint . . 

. .
..-0 1 .. 1 j On 25.8.08,' in Kandha True Cases have been registered v'ide

1 Kandhamal . district maj . .P
.

- 
.
625- Raikia PS.FIR No. 53/08 dt. t.' -% j yesterday, at 4.37 to 630, 26.8.08 in cçnnection with the I

5.00 PM, around 1000 637- murder of Ramesh Digal
. FIR j'e erpetrators of Sangh 642, N0.55/08 dt. 27.8.08 in connection E

parivar chased and killed 649- ' with the murder of Bikram Naik 
.

j . 
.féur Christians by 668 and 57/08 in connection with the 

;' dagger and sword
,on the Annexu murder of Dasarath Pradhan

. In .
road whose names are: re IV case FIR No

. 57/08 the accused' 
' ' 

k gut in bther 1.Mikram Naik . (38), persons are un nown
j Dasaratha Pradhant38), tvvo cases though there are named '

!Srtln#ra Naik (40) and accused, the police has not taken(

'

'e another Christian brother any action till date. 
kwhose name is' still not 
:' d Th

e deceased lreporte .
trying to protect i* Were

their Church when the .

Ip radicals tried to ptlt it on .
. fire. . i' 2 53 Ch

urch and Pastor's Kandllà True The team verified the allegati
on at 1j ' house destroyed this mat th

e place of incident and found the 
:
1' ' 

ing. chtirch and hotlse were damaged. ll r1105R' 
( ' As per popice report

, no oomplaint $' I ' 
. was lodged by any one therefore j$ . :. no 

case was re istereö.'

j ! .3. 76 A small Believers church Khurda True ' This is a suo moto case lodged by
. 1 at Bhubneshwar Ref: . P- the police. Ho arrest has been-@
.
,. ) , . Development Authority j 305,1 1 made yet. The case is under '>

s.+- i (3DA), j 47 investigation. >. case FtR No.Chandrasqkharpur. Annexu 316/08 dated 25
.8.08 u/s..p . 

.j Siyon Sramika. Slum at Ce Ill & 147/148/294/353/436/295/149 IPC
'' 

Bhubaneswar is IV ' has been re' gistered at PS1 rans
acked .today. The - Ghandrashekhacpur against 60/70' ' 

Christian familii's sta in ' unknown persons No arrests have
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in the slum are being . so far been made. The case is
threatened ' to be. pending for asceqaining the name
bombed. and addresses of the accused

. . ersons
4, 88 W illiam Carey School of Khurda Tfue The schot)l was attacked and

Dr. S N Patro at Janla Ref: P- window panes were damaged.
Khurda has been 75 One schoql bus was partially
attacked this afternoon. Annexu damaged. School authorities did
The scllccl was padially re 111. n()! lodge any complaint witb the
dam' aged and two police. As such no action was

t') be olice 'scbool uses were also taken by t p .
damaged by twenty '

4. radicats toda 
. 

. .

Tr7* 5. 101 On 26/8/08 & 27/8/08 a Kandha True No such incident took place at
school teachqr was maI Ref: P- Kanbagri but one person named

- *  . killed at Gulukanbagiril 1093 Mathew Naik alias Gulu of village
' Kandhamal. ' Annexu Kanbagri had been to village

re IV, Gudrikia under PS Sarangarb t)n
26.8.08 where he was killed .
Case F1R 44/08 u/s 147, 148, 302,
201 , 427. 435, 144 IP was

' 1 registered at Sarangarh. Accused
I PeCSOOS are UnknoWn as Such nO -

.f
. 
p arrests have SO far been made.

'
.
: . 

6. 1 14 On 27/8/08, Orphanage Kandh True Case has been registered vide F1R
3 and' church werè fully maI P- 729- No. 71/08 u/s 147,148,435,427
t damaged in Mandasaru. 734 IPC orl 3.9.08 at PS Raikia against

Four hundred children j Annexu 60 unknown accused, No arrest
1 re IV has stl far been made. The

nu,@ took shelter ifq tNe forest.
The Vissionaries of . ) investigation of the case is in.

p progress.Charjty nuns were
. runnin this or hana e.

.
7. 1 16 On 24/8/08 Pastor Ganjam True Ap per qolice report. a Peace

Bahumulya Naik was Ref: P- Committee has been formed
atlacked the same day 31 9 represented by the selected
in Bamunidi i village. Annexu Ieaders of botf the groups which

+  re 111. amicably soived the dispute. They
requested the potice authorities not
to take legal action against both

. 
.......  

the groups anJ also requested to
-  he case and to submit thecancel t
-''a fina! repo:. However, the case is

undef investigajon. Cases have
p ' . been registered kide FlR 'No. 86/08

. 
dtd. 29.8.08 u/s 147. 148, 294,

p - j 5:: j4g jjoc452, 427, 379, 32 , ,
' . at PS Pattapur. .

1 6

*
I



8. 1 30 Durgapradas Church in Ganjam 1 True No person was arrested and the Il
. Bhanjanagar was burnt i Ref: P- case is under investigation. Cases1

on 27thAug 2008 p 149 have been registered vide FlR T
i Annexu 184/04 u/s 143. 427, 295A, 43C 'I
; re 111. 1PC dtd. 27.:.08 at Bhanianaqar .
! ' '' ''' !

'

. PS. Since tbe case was against1
unknown accused persons, no i
body has been arrested and no k
qlue ' could be found during !

' investigation of the case. Case is
. 1I under investigation.

9. 133 In Adaskupa area of Kandha p Paftjalby The team verified the iqciden! from
Kandhamal, the hindu ma1 l True the village Adaskupa residing in

I Ref: P- relief camp at Udaygjri and foundfanatics killed and
subsequently burnt j 353 that one Iady namely Palashti Naik
unspecified 'nùmber of 1 Annexu was killed. As per policq enquiry,persons. . They were ;1 re 111. this iady was killed in village
estfmaled to be more l Salesuru 'on 25.8.08 and a case
than five persons. I No. 136/08 ' u/s

l 147/148/436/427/392/201/149 IPC
@ l has been fegisiered in this cegard
' 

( 12 9 08 at PS Tikabali. Though@ 00 ' ''
j the case is against ten named j

@ I accused. till date, no arrest hasf 
been made.

%  10 138 Oh 28
.8.08 Pukulinga Kandha 1 True lncident actually took place and

* Christian village at mal P- 295 case. FIR . 87/08 u/s
g' G.udayagiri has been Annexu 147/148/436/294/506/149 IPC was

JY : p ut o n f i te . re I I I 1 od g ed on 2 1 . 9 .0 8 at k i ti n g i a a n d
. 
.s
' 287/08 u/s 147/148/395/436/149
* istered on 18. IQ.O8.
, 

IPC was reg
' i The cases are against unknown* 

I
I accused and as such no arrest

'@ fj could be mad: so far Cases are
1 under investi ation.

. 
11. 1 49 ln iiranga village of Gajapat True F1R No. 31/08 dated 27.8.08

7
.
* Gajapati dist. Baptist i Ref: P- u/s147/148/452/506/153(A)/436/29

' church and 1 30 christian 125 5/149 IPC at PS. Rayagada

.
j@ houses. were burnt by Annexu registered. No arrests have been
L' the radikals duqing last re 1jI. made so far. Sixteen accused are

few da i. wanted in the case.
.:f'::* 12. 167 ln Madinato village. Kandha True, ' Team verised and found lhat np

Christiaq ' houses were nial Ref: such place/ villpge under PS Sadar
'@ burnt. P- 529- exists. However, as per police
.. 624 repoft, incident . took place in

Annexu Madina GP and cases have -been'
* ' re IV registered vide FIR No.
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53,54, 57., 58.61 $66168,69 . and
investigation is under progress. No

' arrests have so far been made by
the police despite 'the named ': .
accused in case FlR No. 53 & 55.

: 13. 170 On IS September 08, Kandha True FIR no. ' 92/93/94/1 13/130 have
around s.00 PM in the mal P- 1 1 been registered at PS Tikabali

9 evening
, the VHp Ainnexu against unknown accused. case is

' extremists, burnt aII the re 11 under investigatio'n.@ Gh
ristian hquses . in

: Beheragaon, Bastingia,
Murgiguda, Balagaon# 

' 

nd Kaijhargaon undera
:* Tikabali block,

Balagaon. Musuguda,
4 J ig ina gaon

. :

' 

.

Gandagaon. Beredl
Sahi. under Chakapad '

' 
' block and ' at

Gochhapada of Phringia '
block where more than
three churches and

. . around fifty three
Christian houses have

' been burnt.
14. ' 192 ln village pottar Gajapati Gajapat True Case FIR No. 17/08 dated 39.8.08

district.' on 25.8.08 the i Ref: P- u/s 147/457/295/380/427/149 IPC
-'* VHP and Bajrang Da1 129 has been registered at PS, Ramgiri
.. members attacked &147 against unknown accused. No= - 

twenty Christian families. Annexu arrests have been made and a1l
and theii dhurch was re 111. are absconding. Investigation in

' burnt down, Out of fear progress.
of their Iife aIl the .
Christian families ran
away to the jungle.

15. 193 On 25.8.08, in Gajapat Tfue F1R No. 14/08 u/s
bolodagoma vilbage, i Ref: 147/148/323/422/436/395/295/149

'

* Gajapati District, fiftéen P- 1 31 lPC dated ' 27.8.08 has been
cbristian families were Annexu registered at Ramgiri PS. No

..;..
' 

attacked, They aIl ran to re IiI arrests have been made. Sixteen
'--e the jungle to save their accused persons are abscondini.' 

: Iife but their chugch w@s
' broken down qnd .

burned. . .
16. 194 On 25.8.08, in Lanjipatar Gajapat True FIR NO. 33/08 dated 28.8.08 u/s

' 
. 

- 

-' viilage, Gajapati district i Ref: . 147/148/506/1538/ 436/295/149
eight Chrigtian families P- 131 I PC has been ' registered at

==*

D



were attacked by the Annexu Rayagada PS. All named accused
VHP and Bajrang Dal. re II1 are absconding. No arrests haye
The Church was burnt been made. '
down and their houses

. were ransacked and
their entire valuables '
were'burnt: Christians of

D these villages Potter,
Bolodagoma. Lanjipatar .e
and Mukundipur have

'@ been shifted and given
sbelter by the collector in*  
lace called Rayagada .a p

r,g in nistrict 'a'a ati. .
17. 246 10 year o1d boy called Kandha True Srikanta Majlik died allqgedly due

'.* srikanta Mailick died on maI Ref: P-. to malaria. X UD case No. 6 /08
' 

12.9.08 at the Habaq 239 dated 5.11.08 at G. Uda#giri PS
High School ' relief camp Annexu has been registered and the same
at G, Udyagiri. He re 1(f. fs under enquiry.
developed fever and
diarrhoea first ànd Iater '. 

sajyrjasuccumbed. to .
' lie was a student and

''' inmate of a Missionary .
. 

' Hostei at Kalinga. Dr. .
'-G P t Singh has 'ra ap

' confirmed his death.

18. 2j4 On Sept. 18 2008 at Kandha j True. Incident took place in Kalanju and
1 P- 1634 Ratangia village. Cases have* nijht, in rpany villages of ma1- (

Kandhamat namely I Annexu been registered vide FIR No. 100.

Kalanajq 'and Dakenaju I re IV 105, 136, 165, 166. 244, 271 , 273,l br Râtingia 1 292
, 300/08 and are undervillages und( panchayat were I Ij investigation: .

1 attacked and over 1
twenty houses were 1
ransacked and set on
fire.

19. 275 'n Sukananda village of Kandha True Case F1R No. 106/08 dated
G. Udayagiri, the Sangh ma1 P- 1636 6.10.08 has been registered u/s
Parivar .extremists set Annexu 147/148/436/427/457/295/1 53+ 14

=---** blaze Mother Teresa re IV 9 lPC at G
. Udaygiri PS. Since thea

,.....c:e  Charitable Trust House case is against unknown accused
esterda . ' ' no arrest has been made so far.

20. 297 On 2.10.08, ln Boudh Boudh' Partially According to the suxey of the
district. 300 houses were true district autjorities, only 13 house

. set ' ablaze by the Ref: P- were set to fire. and no Christian
radicals at midnight. ' 949 ' houses were 4ama ed /destro ed.
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Annexu Case FlR No. 1Q0/08 at PS
re 1V. ' Kanlamal u/s 1 47/148/436/149 IPC

has been registered against
unknown accused. Case is under

' fnvestîgation, h1o arrests have
been made.

21 . 298 On 2.10.08, . ln villages Boudh Partially According to the survey of the
Uma, 'Khuntiguda. true district authorities, 1 3 Hindu (SC)

. 
Masinaguda, Fatamund Ref: P- houses were set to fire and no
Matakupa and Anakutra, 977,98 Christian houses were
arotlnd 180 christian 3 ' damaged/destroyed.'case F1R No.
houses were destroyed. Annexu 95/08 at PS Kantamal u/s
' re '1V 147/1 48/294/506/436/380/427/1 49

1PC has been registered against
twelve named accused but no
arrests have beect made. Case FlR '

' No. 96/08 ù/s 1 47/148/436/439
lPC has been registered against
unknown accused alld. no arrests

' have been made. .
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sl. sI. . Brief allegation Dist True / Observation
No. Of False

tbe
com
plai
t 'n

1. 1 On 25 Atlg 2008, the Kandham True ' Two cases have been
perpetratois killed fobr aI. Ref: P- registered at Rpikia PS vide
Chris'tians by . the help of 625 case No. 83 dated 26.8.08 u/s
dagger and sword. They Annexure 147/148/427/436/302/149 IPC
were Bikram Naik (38), IV and 57/08 dated 26.8.08 u/s
Dasaratha Pradhan (38), k 147/148/302/149 IPC against
Surendra Naik (40) and I unknown persons. No arrests
thers. I have so far been made 'byo

police.
2. 4 Two Christians namely taka Kandham Padially Death of Gopan Nayak was

. Naik (35) and Gapana al. true confirmed. ln this connection
nayak (42) were killed in j Ref: P- a FIR No'. 78/08 dateé 4.9.08
Budamaha village of Raikia. j 763 at PS. Raikia u/s

. Their body is Iying nçar Aqnexure 147/148/436/302/201/449 IPC
Abasi Kupa road for the Iast IV was registered against
24 hours. Frqm Budamaha unknown accused. Nobody

'' village, 400 Christians fled has been arrested so far.
to the forest.

3. 9 On 26.8.08, a non Christian Kandh'am True A case FlR No. 138/08 dated
called Sidheswar Digal was al Ref: P- 12.9.08 u/s
killed by the radicals at 359 147/148/436/427/302/201/149
Sulesaru vilsage for the Annexure jPC has been registered
reason of giving shelter to IV ' against unknown accused at
his own Christian son- in- PS. Tikabali. No accused
Iaw in his house. have so far been arrested.

4 13 Ramesh Ch Digal was Kandham True ' A case FIR No 53/08 under
killed in Budamaha. al Ref: P- PS Raikia has been

625 registered on 26.:.08 u/s
Annqxure 147/148/417/436/302/149 IPC
IV against unknown accused. No

arrests .have been made so
j . jar. t
5. 14 Trinath Digal was killed in Kandham True ' A case FlR No. 56/08 dated

Tiangi#, Kandhamal. al Ref: P- 28.8.08 u/s 147/148/302/149
. 643 IPC has been registered at

' Annexure PS. Raikia a ainst unknown

F
PART 'D'

ALLEGED DEATH CASES THAT W ERE FOUND TO BE TRUE IN W HICH CASES W ERE
REGISTERED BUT FURTHER ACTION HAS NOT BEEN TAKEN BY THE POLICE.
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j IV accused. NO arrest has beenl 1 ! made so far.
6. 15 jl A school tepcher namely 1 Kandham l4WVa I A case FlR No. 44/08 datedl 

1 Gûlu was killed in Kanbagiri, j al j P- 1093 1, 7.9.08 has been rejistered
Kandhamal. ' I Annaxure 1. u/s

I lk '' 147/148/302/201/427/435/149
lPC againbt unknown

' 

persons at Saran ada PS.
7. 23 Pastor Dibya. Sunder Digal Kandham Tfue . Case FIR No. 40 dated

of Drepang Church of al P- 1087 26.8.08 'u/s 302/34 IPC has
Sipeaju was killeà on 27* Annexure been registered against
August 2008 with sword. IV unknown accused. No arrests

have been made.
8. 25 Young man called Kandham True Case FlR No. 90 dated

Abimanyu Nayak was burnt al Ref: P- 31 .8.08 u/s
alive after Iocking h!m inside 339 147/148/436/506/302/149 lPC
his house by the members Annexure has been registered against
of VHP at Barapalli village IV ' . unknown accused at Tikabali
of Pasara, Chakapada of PS. No arrests have been
Kandhamal, on 29th August made.

.. .2008. .
9. 27 Parikhita Nayak of Tiangia Kandham True Case FIR No. 58 dated

yillage', Raikia was killed at al Ref; P- 28.8.08 u/s
Alankuipa. 649 147/148/436/302/201/149 IPC

' 

Annexure has been registered against
IV unknown acctlsed at Raikia

1 ps. No arrests have been
,. . made .

10.' 31. t Pastor Fitham Nayak (62) of Kandham True Case FIR No. 90 dated
I Breka villagy, Tikabali PS al Ref: P- 1 1 ,9.08 u/s 147/148/302/149 '
1 and block, Kandhaamal 805 1PC has been registeredI 
Dist, tkvo christian friends Annexure against unknown accused at
Madan Nayak (62) and Ik jl Ps. Raikia. No arrests have
Saschitan Nayak (62) of 1 been made.
Dakedi village, PO Ratingia, I
PS. G. Udayagiri. were .
killed, their bodies' cut into
pieces and burnt on 24th
Atlgtist.

1 1. 36 Decomposed body ' of Kandham True Case FlR No. 81 dated
Purander Mallick of Nilungia al Ref: P- 15.9.08 u/s 302/201 IP/ has
village who waà missing 1207 been registered against two
since 10.9.08 was found in Annexure named accuyed at PS. G.
the Dam. IV Udaygiri. No arrests have

been made. .
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PART <E'

ALLEGED INCIDENTS OF RIOTS THAT W ERE MENTIONED IN THE
COMPLAINT BUT DID NOT TAKE PLACE AS FOUND DURING SPOT VISIT.

SI. S1 No. Incident District True / Observation
No. of the fahse 1.

compl. '

aint . . .

1 . 5 On 25.08.08 Pastor Khandam False No report has been received
Khyamasila Bagh of al Ref: P- by the police. The team also .

* ' Rudaangia of Raikia has 1 381202 visitèd the village but did not
= s
' ' been severëly 'attacked Annexure find any such repod regarding
*' d aII the houses have II1 the incident.an

been dama' ed
. jo

2. 10 Oh 25.8.08, Loyla Khurda j Falsé The BJP supporters had only* 
. Scbool . at ' kef: P- gathereö near the school with

' 
. Chankdrashekharpur ' 305 an intention to cause damage.

Bhqbaneswar was Annexure Their action was prevented
' 

attacked and dama ed. 11I wdue to olice resence. 
'

3. 17 In Bhagamunda seven ' Kandham False As per police repoft, there is
' houses were destroyed. al Ref: Fi- no such village under PS

. 17 Sadar district Kaqdhamal
A '. nnexure

o . . I!1 
. j4

. 26 A Baptist Church in Khurda False In a rented house in the
Akamra Jila in ' Reî: P- colony, the Believers church

' Bhubanewsar has been 3O5 has an administrative office
damaged. Annexure on the Ist floor and a prayer

' ' 1Il hall on ground floor. Mr. Arun
Kr. Nayàk (Apostal) said he
was not present on the day of
the incident. One worker' 

Prajaad Pradhan said that no
. 

' 

damage had taken place that
day and nobody entefed the
premises. There is also a very

' big church in the same Iane
. . 

' 

which was not attacked.)
='W 7 5. . 77 Catholic church ' of Khurda False No incident took place. The
: . 

.Bhubanesw' ar has been Ref: ' P- ch
. urch was under police

attacked and stoned 1 307 protection.
. twice during Bancih time 1 Annexure

today. Ra' dicals were 1 l 11t
rying to çnter -by force
but olice uards '

=
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, .

' checked them

) .
6. 78 . lPC Faith Home Church Khurda False No incident tock place. lt was.

) at VSS Nygarj Ref: P- a prayer hall and was Ieft' 

Bhubaneswar was 307 Iocked on the eve of BJP
M stoned aqd the front door Annexure rally

, No damage was done.
' damaged b fhe radicals. 1lI '# 

.7. 82 An independent Church Khurda False No such incidenl occurred
> in ' a slum behind May flef: P- there. The representative of

Fair Hotel has been 1 109 GCIC Mr. Mohanty denied
: 'burnt by the fadicals. Annaxure any such incident. Instead he

' IV took us to Brit Colony ''Church 'p 
.

of God'' at Nayapàlli. There I
@ were two marks on the wall i

!which was allegedly due to@ i
stone pelting. Regarding .
attack on Nayapalli a case . .
has been registered vide FIR

' No 276/08 ' u/s 143, C
' j451
.336.427,295.'506 and 149 :1 IF7c at Nayapalli ps. No !

' arrest has been made as the i
' accused are unknown. The I

. . case is under investi ation. )
8. . 1 12 On 27 n August . 2008, 'Kandham False The person alleged to have @

Pastor Dainel Nayak'was al Ref: ' P- been killed is alive and 1'
martyred with family 217,202 presently in Raikia. Camp.W .

4 members. ' Annexure
@ 1II

9. 1 13 On 27 ' August 2008, Kandham False The pérson alleged to have 1Ch
ristian Ieader Michel aI. Ref: P- been killed is alive and 1

Naik was madyred with 217.202. presently in Raikia Camp.
family members. 237 .

Annexure
. I I I
10. 122 On 27 August 20081 at Kandham False No such incident was

... Raikola village of ' G. al Ref: P- reported to the police. The
' '

Udyagiri when radicals 295 team visited the police station
. . were putting fire to the Annexure and the relief camp to

Christian homis, all the III apcertain the fact. No clue*
Christian women of that was found to substantiate the

--'.* village came to the PS allegation. However there are
and met the Circle 46 cases of qcson which have
Inspector Mr. D.P. bepn registered at the PS G .

Mahanta and cried Udaygiri.
' before him for 'security.

On reply. they were ' .

*



r .
misbehaved with and the
inspector used 'iarsh' 

words and said that1
athey have npt got orders
to shoot at sight, so they '

3 cannot do any tbing:
why did you alI kill@ I
Swamiji and his inmates,

o now you better die. If you
11 want the polàce 'to go. . a

* ' and rescue, then give' 

to b uy dies'el fo rmoney 
,* our vehicle and then.we

<) will o to rotect ou''.
' 11. 126 In Telapalli villagel Kandham False ilsadananda Praqhan s/o

:ë ' Sadananda Pradhan. at Ref: P- Kapila Digal is pfisently at
Anthou Digal, was , 239.202 Bhubaneswar with his famlly.e
murdered by the radicals Annexure ii) No person namely Anthou
on 27th August 2008. 111' Digal exists. However one

. 
. Andre Digal s/o Somya Digal

. is sta in outside the villa e.
12. 129 A Christian namely Kandham False He died at the age of 74 at his

Bideyadhar Digal of al . Rèf: P- house on 26.8.08. It was a
Dugabadi Kotagada has 241 ,243 natural Keath. Statement of
been murdered by the Annexure his wife Smt. Sumati Digal

J e  lh 'Hindu fanatics on 27 III enclosed.
Au ' .

13. 14,1 Mrs. Gundauri Nyak (65) . Kandham False Lady expired due to fever in
..,* ' died because of ber stay al Ref: P- her house. Death was natural.

in the forest for 3 days 237,202 Verified in the presence of
without foqd in j Annexure Suranjan ' Nayak the

l llI fepres.
entative of' theBudamahà village. Hindu

radicals did not allow the I Complainant . Dr. Sajjan1 body to be buried and I George.
burnt the body according
to the Hindu culture.

14. 145 Seven Christian houses Kandhma False No village by this name
. 

' 

at Badakpti village of 1 Ref : P- exists.
Phiringia block. 241 .
Kaqdhamal have been Anriexure''*  
burnt by the Hindu IlI
radicals. '=*

15. 163 In Kantamal block of Boudh False. The SDM/ Tejsildar and BDOBoudh jistrict, 40 ' Ref: P- of Kantamal block stated that
Christians were forced 'to 269 no Christian family Iives in
embrace Hinduism Annexure Kantaril block.. '

' 01 .9.08. lll '
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% 16 ' 164 Emergency . Medical Kandham False No such incident took place at
Tieatment in . Relief ai Refl P- Habvaq School relief camp.*
camps is required. 303

@ ' several hundreds of Apnexu're
Christian's were suffering lll 

.@ from Diarrhoea in the '
relief camp at HabvaqP 
high school at G.

a ' Udayagiri. Am o' ng them
were children Srija@ 
Nayak ( 6 months)
Sablum ' Nayak ( ' 10*
months) and Nibedita

@ Nayak ( 2 & '!4 years) '
There was a Iack of* 
basic amenities and

' 
sanitatien at relief
Cam S, .

17. 168 In Bhagamunda village, Kandham False Team verified and tound no
Christian houses were al Ref: P-1 7 such village exists (Statement
burnt. I Annexure of 0IG Sadar may be

' IlI refexed)

18. 171 On IS Septembef 2Q08, Kandham False Veriqed. No incident took
while it was raining aII al Ref: P- place

.
e' over

, the' district 303
administration ofdeced irl Annexufe '
the evening that the riot III

,* victims and refugqes
should vacate the Habaq
school for fe-opening the
school for students. This
has created more
tension and agony I
among the people who
have taken shelter. Many
small children pregnant

y ladies and sick persons
were in the camp. GClc

. immediately intervened .
-
. 

' 

and the district' 

administration extended 'G
.
' 
. ' 

. the stay for twci morç 
.

days during whici they
would find some other
safe arrangqment for thç .
j 're u ees.

26
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19. 185 In Bhubaneswar, a team Khurda False No such case of prevention of l@ 

of Ieft ' leaders were !.' Ref: P- visit of any leader of Ieftist
a stopped from going tq l 307 party'was found.

visit the violence affected 1 . Annexure'@ 
villages of Kandhamal ! III
and told to defer their1 

ivisit by a couple of days
,. 

!As violence conti
nued to jlP ' 

b reported from interior Ie
'@ .areas of Kandhamal l . .durklg the day.; 'curfew ' 

,
'

@ remained in force irl n' ine I '
-y towns of the district,

20. 1 95 On 31 .8,08 Mission lndia K' urda 
. False No repoft exists witth the* 

Preachers were chased Ref: P- police. Preachers remained
away by the radical'vl-lp . 307 away by hiding themselves on9 
from siufm churches in Annexure the eve ' of BJP rally

. Thq
y Bhubandèswar while IiI pràyer halls were Iocked

. Not 
.praying and worshiping. police protection was sought& P

astors fear for their by the preachqrs
.' 

lives. Police is not able; 
to give them sçcurity.

: The are Worried. '
21. 244 It has been reported that K' ndhym False Allegations were not

* during the Sangh al Ref: P
- substantiated and it was

Parivar's rally . by the 303 verified form the villagers
.# l di

es cn . 10.9.08 at G. Annexure, a' 
Udyagiri, two Christians IlI-c@ .

from Adaskupa village '
@ were killed, This news '

needs to be confirmed* 
h detailed information.wit

. ' p' 22.' 249 There are reports today. K ndham False' No evidence was fotlnd
that fanatics have ' gone al ' during verification

.1 '''* to attack six villages
' 

around Kurtamgarh, near%
Balliguda. w e do not

$ have any information
y-,t.. wjth regard to the'-*' ' damajes of houses as '
-
' . 

. the attack was on.
. 23. 251 There ' are reports from K ucda False No evidenqe waé focnd'

-è ' R f P- during the v'erification by 'the. diffvrent..: parts of the e :
district Jbout the dead 309 team. Police expressed theiE* 

. line ' .of fordeful. -' '' Annexure ignorance of the fact. No such' ' ' 

III matter was repoded to them .
conversion to Hinduism!*

g. l '

l 1* 2
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with a threat. Not only . The representative of GCIC 1
they Set the dead Iine, .1 also could not provide i

' they had drafte' d a paper j evidence. to support his !' 
on hOw . they should I version. i

!: r . request the Iocal VHP .
@ cadre for writing égaicst i.

. priests/pastors and theip !* 
willinghess to become !

IChristians. They have . .@ 
.given a Iist of things to .

@ be brought for the '
. 

' 

ceremony. One such . i'* sine is 1 51b of the 'dead 
)

,. month. The three !' 
j Imembers of the vil age* 

. ' here in Bhubaneswar are i
'dy to share their i .rea 

tsto'ry. They are helpless l
Ihere, educated and

illiterate, rich and poof aI1 i
are victims. Even a .

iitical leader Irespected po
E. . 

' or Ia er cannot esca e. I
J4. 253 VHP W orld Hindu Khurda False No evidence was found 1

council has pre' pared a Ref' P- dùring verification by 'NHRC '
'e Iist of 14O people from' 309 ' team . The representative '

!Christian community Annexure GCIC also could not provide' 

j. * alleging to be the killers Ill any evidence regarding any
' 

0ut #ny such Iist prepared by. the 1(
.,* Of Swamiji with i
v substantial proof and VHP. j' , l iwere distributing it 1

among its suppoders 11 with a pur'pose to kill 11 j
them and punish them in i
case the government !i
fails to do the same. This
is thc Iatest move by the '
VHP to fosfer communal
violence against '

. Christian community and
''''
'
''@ to divert' the attention '

. from thé heinous crime'=&  
. .

committed by its cadres '
against Humanity and
the democcatic society.
Mr Ashok Singhal of the
W orld Hindu Council is .

# '

#
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with a threat. Not only The representative of GCIC
they set the dead line also could tlot provide
they had .drafted a paper evidence to suppod lnis
on how they shonld version.
request the local VHP .

cadre for writing against J' Priests/pastors and their .
e willingness to become

. 
. chris'tians. They have@

gfven a list of things to
@ be brpught for the

ceremony.. One suchP 
' dead Iine is 1 5th .o'f the .

m month. The three .
members of the village

* ' here in Bhubaneswar are
. 

' 
readv to share their>  e $story

. They are helpless
here, educated and

' 

illiterate, rich and poor al1
' . are victims. Even a

respected political Ieader l .or Ia er cannot escape.
24.* 253 ' VHP World Hindu Khurda 1 False No evidence was found

i Ref: P- during verification by NHRCcouncil has prepared a
* lis't of 140 people from I 309 team. The representative

' Christian community Annexure GCIC also could nct provide
*  alleging to be the killers IlI any evidence regarding any

..@ . of Swamiji with out any such Iist prepared by the
substantial proof and VHP.

were distributing it I
' 

amonq its supporters l. ''' ' ' l
with a purpose to kils i
them and punish them in i
cise tlle government 1
fails to do the same. This jt
is the Iatest move by the 

.1
' VHp to foster'communal j
, violence ' against l

r.,, . . christiaq community and IQ$ 
to divert t'he attention

.,..  from the heinous crime

committed J)y its cadres .
against Humanity and
thë democratic society.

-' Mr Ashok singhal of the . .

vvorld Hincijl council is '

28

F

Y



>>

. 
'

*

*
. +

*

*

@
' ù
.y
*

*

.--d1p

*

+

9

*

@

Q*

'%
%.

believed to have
subriiitted the Iist to' the
CM of ' xorissa. It has
created danger for the
Iives of these peopie and '
the Christian communit .

25. 286 ' A dead body was found Kandham False The team visited the village
in Bhigadpada .forest al Ref: P- and after enquiry .found that
area ùnder Phulbani 1 3 no dead body was foupd in
Sâdar ' police station. ' Annexure the Bhigapada forest,
Reports by the eye IIl
witnesses to the dead
bodies foqnd in different
places have been lodged '
with the police but they
are not taking account of
the same.

26. 29O Two persons . were I Kandham False As per the enquify, no such' 
. hacked to death in ' al P- 2O3 person Iived in the village
sèparate incidents. Annexure Salaguda.
Another person, Amina II1
Pradhan was seriously
injured due to bombing.
The olher incident
happened at Salaguda
village under

. Gochhaj ada Police
Station, ' 30 Km from

' Phulbani town. The '
victim an' ex-sarpanch
was targeted because he
did not co-operate with
the villagers during a
recent attack on the
police statfon.

27. 292 In Dabisuda village Kandham False There is no such village
'

under Gumagada al P- 29 Dabiquda. However there is a
Panchayat four houses Annexure village Badisuga which falls
were buqnt yesterday by lII under PS Sadar. The team
the Hindu radicals. ' visited the village and found

that no house was burnt but
some houses were found
slightly damaged by pelting of
stoaes an4 relief ration of rice

. and daI was given to the
villagers.
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SI. SI Incident.' District True / Observation
No. No. false

of
the
c0m
plai

. nt . ' . .
1. 19 On 27 August 2008 Pastor Kanadhamal False He is alive which was

Daniel Nais martyred with Ref: verified from the villagers.
famkly members in Baiingia ( 8 P-
km from Raikia PS.) 217.2

. (;z za
. 7

Annex
. tyre 41 l

2. 20 On 27 August 2008, Christian Kanadhamal False ' He is alive and was
leader Michel . Naik was Ref: verified from the villagers.
martyred with family members P-
in Bakingia' ( E$ Kms ffom Raikia 217,2
PS.) 02,23

7 I
' J Annex l

ure I 11 . . ' 1
3. 22 ln Telapalli village, sadananda Kandhamal False Verified and they Were ''

' 
' Pradhan' Anthou digal was Ref: found to be alive ''

' murdered by the ' radicals on P-239 4ccording to the villagers,
27th August 2008. with the help Annex '
of a sword. ' ure llI

4. 24 A Christian Bidyadhar Digal of Kandhamal False I Bidyadhar Digal died at
Dugabadi Rotagada was Ref: the age of 74 as a natural
murdered by the .l-lindu fanatics P-241 death on 26.8.08.
on 27* Aug 2008. Annex
. tjre j!I j

5. 26 Mrs. Gtlnduri Nayak (65) died Kandhamal False The lady died on 28.8.08 !
of stawation at Budamaha Ref: . as a natural death.
vîllage. The radicals denied P-202
burial and burnt her. Annex

ure !lI
5. 45 One headiess dead body w!s Kandhamal False No such case repoded:

founà Iying at a road side 'at Ref: . ' '
Sankarakhpl. P-01 . '
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PART 1F'
' (
ALEGED DEATH CASES WHICH WERE REPORTED 8UT WERE N0T FOUND TO BE

TRUE DURING SPOT INVESTIGATION. '
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ure ll1

7. 49 Jecob digal in Petapanga, Kandhamal False Jacob Digal was not killed k
Kandhamal was killed. Ref: and he is Iiving in Raikia 1:

P-237 j Camp p
. yjnrley j h

ure 11 I
8. 50 Kamolini Nayak, Mondaki, Kandhamal False Kamolini Nayak of village

' Kandhamal was killed. Rif: ' Mondakki was not killed
' P-240 and he is Iiving in Raikia
Annex Camp.

, . . 
ure IlI

9. 57 On 12 October two pther Kandhamas False The deceased died on
' deathé namely Mrs. Rajni Digal Ref: ' 12.10.08 due to poisoning 1

1
(30) of Jarigipada village under P-239 and an inquest /UD case!
Pabingia Panchayat and Annex No. 06/08 dated 12.10.08
Ph'iringia Ps/Block and Miss ure 1Il has been registered.
Manasi, Mallik (16) of
Khajuripada,' Phulbani were '
reported in Kandhamal.

n.-%
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CONCLUEION

.@è
W  s-@ï
W. b
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-
.9 S1. District . No af casès No of cases

.Y No. qeported verified
3. 1 , Kandham a I 1 82 42

' 

( .W  T = .é/ 2. Khurda . 24 1 5

.0  3. Gajpati . 1 5 08
).'' ; ' . .* 

---.uzk 4. Bùudh .17 06
'.b '+ ; . ' .:. .

. .. 
'l' 5. Ganjam 09 03%
''. 6 Bargarh 06 02

q '7. Other di:tricts of Orissa ' 61 ' . NIL '

l , '..
). 2%

k:x2' .
T

Out of a total 314 arson and 57 death cases concerning the death of

81 persons which was reported to the Commissionl 96 cases were

verified on the spot during spot invebtigation by the team. The
following is the district wise figur'es of incidents repcfted and Berified:
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ég '' -'!*  f incidentslt was found during the spot investigation that a number o
x.. : .

'

'F* mentioned in the complaint were not true. During our spot enquiw. the
Rs. :'--:*' representative of the Gclc Bangalore (complainant) informed us that
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2. Out of .96 verified cases 36 ( 27 cases of arson and 9 cases of' death)
appear to be false four cases were found to be padially true and 56

cases were found to be true.

Out pf the totaf of sixty true and pgrtially true cases, in twenty eight

cai es the investigatioù was being carried out promptly where as in
thirly two cases investigation was not carried out promptsy till the date

of the s'pot enquiry.

t-. .

It was observed during spot investijation and interaction with the DGP

Orissa by SSP NHRC that a special team of fifty investigating afficers

hake been dispatched to Kandhamal for carrying out investigatian of

the riot cases. However the team was dispatched at the time of the

second v' isit of the NHRC Investigation team and is yet to deliver the

results. Considering the sudden increase in the registration of cases

due to riots and the sensitivity of the càs4s, the district needed extra

1Os right from the beginning.

Case Diaries were not being written regulariy and out of aIl the Gases

where the FlRs against 473 named accused persons were Iodged

. 25S persons have been arrested in 38 cases. Effods must be made

for early arrest of other guilty persons and bringing them to trial in

competent coud.
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the compilation of events by the GCIC was based on newspaper

reports and not on the basis of spot visits.

kvith regard to alleged incidents of destruction of churches,

institutions. houses and other property, the petitioner had given 314

cases. Out of these 76 case? were verified and 49 were found to be

' trûe whereas 27 cases could not be verified.
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RECOMMENDATION :

' The team of IOZ should visit the migrant camps and record their

statements. in the camp itself. Some camps of people displaced

from Kandhamal are located in Bhubaneswar and the lOs must

also visit the camps of Bhubaneswar to record the statements of

witnesses relating to their cases..

Regular rn' onitoriqg of investigation should be done at th'e highest

level.

'The authorities may consider the setling up of Fast track courts for
speedy trial of the cases.

Investigation of cases should be expedited to ensure that the

perpetrators of violence are arrested and action under (aw is taken

agafost them . 'fhjs will also help in early return of the Christians to

their villages.

'fhe State Govt. should take steps to enstfre the protection of

witnesses. This is specially necessafy considefing the fact that

once the witnesses move back to their villàges they afe likely to be
threateined by the fundamentalist elements and presstlrized to turn

hostile during trial. '

4.

'A .. j< '
Mu e Singh . . ao H.C. Visra
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